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1. Background:

Reference is invited to the order passed by Hon'ble National Green Tribunal, New Delhi
Execution Application No. 45/2024 In Original Application No. 498/2015 dated 22.04.2025

(Annexure-l) wherein it is mentioned that-

“We have gone through the affidavits filed by respondent no. 4 and the District
Magistrate, Bageshwar. We find that during inspection by the State Authorities requisite
assistance was provided by the University of Petroleum and Energy of Studies, (UPES),
Dehradun. However, in the facts and circumstances of the case, we consider it essential to
seek a report from the Central Water Commission (CWC) with regard to the efficacy of the
discharge measurement devices installed to ensure environmental flow in the downstream
of river.

In view of the above the present execution application is disposed of with direction to
Chairman, CWC to nominate an Officer not below the rank of Chief Engineer conversant with
the subject to visit the spot and verify the efficacy of E-flow discharge measurement devices
and to file his report within one month from the date of receipt of a copy of this order before
the Ld. Registrar General of this Tribunal, who may list the matter before the Bench for further

orders if so considered necessary in view of the report.”

A team of technical officers from the Central Water Commission (CWC), constituted
vide letter no. T-75075/59/2020-MandA-Lucknow dated 30.05.2025 (Annexure-ll),
conducted a site inspection of the Loharkhet Small Hydroelectric Project (SHP), operated by
M/s Parvatiya Power Limited, on 10.06.2025 to inspect and verify the efficacy of the discharge
measurement device installed at the site. The team has collected inputs submitted to NGT by
the respondent (letter requesting input attached as Annexure-lll) for their views on the

matter.

CWC Inspection Team:
Shri Rajiv Kumar, Chief Engineer, Upper Ganga Basin Organization, Lucknow
Shri Amrish Pal Singh, Director, Monitoring and Appraisal Directorate, Lucknow

Shri Shobhit Chandra Misra, Executive Engineer, Middle Ganga Division- |, Lucknow

P w N

Shri Shivam Tripathi, Executive Engineer, Himalayan Ganga Division, Haridwar
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The visit was also attended by following officers from concerned State Departments:
1. Mr. Mohamad Afjal, Executive Engineer, Uttarakhand Power Corporation Limited,
Bageshwar.
2. Mr. Jagat Singh Bisht, Executive Engineer, Irrigation Department, Bageshwar.
3. Mr. Gopal Singh, Executive Engineer, UJVNL, Dharchula.
4. Mr. Anil Rawat, Sub-Divisional Magistrate, Kapkot.

The project authority was represented by following official:

1. Shri Raj Upadhyay, Project Manager, Loharkhet SHP.

2. Project details:

Based on the inputs provided by respondents the details of project are as below:

Project: Loharkhet SHP (4.8 MW, run-of-river type)

Location: Saryu River, Kapkot Block, Bageshwar District, Uttarakhand
e Installed Units: 3x 1.6 MW

e Diversion Type: Trench-type weir

e Max Discharge Capacity: 4.104 cumecs

e Catchment Area: 57 sq. km at diversion site

e Distance of Tail race from Diversion site : 2.5km

3. Summary of previous responses submitted by other respondents:

3.1. UKPCB (Annexure-IV):

3.1.1.  UKPCB carried out a site inspection on 16.12.2024 where it was found in the said
inspection that the discharge measurement instrument had not been established at
the intake point. It was apprised by the representative of the M/s Parvatiya Power
Limited (project) that during operation of the plant, 15 percent of the load of the
plant is reduced and 15 percent water flows into the river as overflow, which is
controlled by the gate at the intake point.

3.2. Energy Department, Govt of Uttarakhand (Annexure-V):

3.2.1. The Government of Uttarakhand vide their Order dated 05.06.2018 directed all the
hydro project developers in the State of Uttarakhand to release minimum e-flow of

15% of the average lean season flow of that river from their projects.
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3.2.2.  Inthe present case data of four years i.e. 2013 to 2016 is available in the DPR of the
aforesaid project. It may be further submitted that the aforesaid project is
operational since the year 2008, however the said project was sanctioned in the
times of undivided Uttar Pradesh. The original DPR is not available. This data of four
years is contained in the revised DPR for capacity enhancement from 4.8 MW to 7.8
MW, which was sanctioned by Energy Department, Government of Uttarakhand
vide letter dt. 29.09.2022.

3.2.3. It may be respectfully submitted that there is no prescribed methodology for
calculating the average lean season flow. Generally, it is calculated on the basis of
lean season flow of the last 10 years or on the basis of availability of data which may
be more or less than 10 years. Generally, the months from December to March of
any year are considered as lean season.

3.2.4. Information was sought from the M/s Parvatiya Power Limited by Energy Cell,
Government of Uttarakhand vide its letter dt. 07/01/2025 about the detailed
mechanism to calculate e-flow and procedure of e-flow release from the project,
which was submitted to Energy Cell, Government of Uttarakhand. Input from Project
dated 09.01.2025-

a. In the past, the project had installed the measurement equipment, but due to
flooding it got washed away. Project is in the process of finalizing the
reinstallation of the measurement instruments at the site and will ensure that
the e-flow release and monitoring system are in place at the earliest.

b. As per design data for generating 1 KW, we require a flow of 0.0006 cumecs.

c. During the lean period, average water flow is around 1.473 cumecs. 15% of the
lean period water flow is calculated to be 0.221 cumecs.

d. To ensure compliance with the e-flow requirements during the lean period, we
have reduced the load by around 400 KW, which results in a flow of 0.24 cumecs.
This excess water, which is not used for power generation, is directed back into
the river from the trench wear to maintain the river's ecological flow.

3.2.5. The discharge data of minimum e-flow is submitted on a monthly basis by M/s
Parvatiya Power Limited about the aforesaid project to the Energy Cell, Government

of Uttarakhand and in turn this data is submitted to UKPCB.
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3.2.6. UKPCB sent a letter dated 03.01.25 to UJVNL requesting site inspection, which was
done by UJVNL officials on 27.01.2024. Point wise observation in Inspection report
of UJVNL:

a. As per the aforesaid revised DPR of Loharkhet SHP, the average lean season
flow (December to March) is 1.38 Cumecs, 15% of average lean flow comes out
about 0.21 cumecs.

b. On physical inspection of the project in question on 27.01.2025 the discharge
of the Saryu River (using area velocity method with help of current meter)
upstream of the diversion site was found to be 1.92 cumecs. and the discharge
of the river downstream of the diversion site was found 0.45 Cumecs which is
released as e-flow from the project as on 27.01.2025.

c. GDsiteis not established at the project site, and no measurement devices are
installed. Officials from the project informed that it is done manually on a daily
basis.

3.2.7. As evident from the above report, the e-flow (0.45 Cumecs) released from the
project is more than the minimum e-flow (0.21 Cumecs) from the project in
guestion. Hence, in so far as record of data of lean season flow and methodology of
calculation of minimum e-flow based on the said record, the requirement as per the
directions of this Hon’ble Tribunal are being met.

3.2.8.  Directions have been issued from Energy Department to M/s Parvatiya Power
Limited vide letter dated 14/02/2025 for installing appropriate instruments for
discharge measurement so that continuous verifiable data is effectively collected
and reported to Energy Cell, Government of Uttarakhand. This instrument would
have to be installed within a period of one month from 14/02/2025.

3.3. M/s Parvatiya Power Limited (Annexure-VI):

3.3.1. Compliance Affidavit dated 14.4.2025 pursuant to order dated 20.02.2025 by M/s
Parvatiya Power Limited:

a. Hon’ble Tribunal vide its order dated 20.02.2025 granted liberty to the M/s
Parvatiya Power Limited to install the Water Discharge Measurement Device
in 45 days.

b. M/s Parvatiya Power Limited herein after consultation with the experts of

University of Petroleum and Energy Studies, constructed the Sharp Crested

6
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Rectangular Weir Design to measure the minimum flow of 15-20% of the
average lean season flow in the river. The Sharp Crested Rectangular Weir
Design (Water Flow Discharge Measurement) measures the flow of water
being released from the intake of the project in question.

c. The Flow Discharge Measurement Devices was duly installed on 30.03.2025
and became operational on 02.04.2025.

d. The State Authorities qua the said compliance and pursuant to which
inspection of project in question was carried out by the State Authorities on
04.04.2025.

3.4. DM, Bageshwar (Annexure-VIl):

3.4.1. Investigation visit was done by SDM and other state officers on 04.04.2025.

3.4.2. Afully contracted sharp crested rectangular weir installed at site by M/s Parvatiya
Power Limited through which flow is measured before being used for power
generation and a CCTV camera also installed to monitor gaps in WL in said device.

3.4.3. During inspection the depth of water at weir was 0.12m, amount of water to be
released has been estimated as 0.23 cumecs. Water was also flowing through
leakage in addition to flow over the weir.

3.4.4. M/s Parvatiya Power Limited was directed to make CCTV available online and install
lights and night vision CCTV also. And ensure daily reports of hourly water release

to be made available to SDM, Kapkot and DM, Bageshwar.

4, Site Visit Observations:

e As per NGT directions, the inspection was done for verifying the efficacy of the discharge
measurement device installed to monitor environmental flow (e-flow).

e A fully contracted sharp-crested rectangular weir, reportedly designed by the University
of Petroleum and Energy Studies (UPES), was found installed and functional for
measuring the discharge. A camera was installed for recording the hourly e-flow data.
The project has also installed an ultrasonic sensor and a data logger at the site as an

additional arrangement for monitoring purposes.
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e At the time of inspection, the water depth at the weir was approximately 0.12 m,
corresponding to a calculated discharge of around 0.23 cumecs which is detailed in UPES,
Dehradun weir design report and seems to be correct-

Q=1.84(3-0.2h1) (h171.5)
=1.84 (3-0.2*0.12) (0.125) = 0.23 cumecs
Additionally, leakage flow was also observed, augmenting the designated e-flow in the

downstream.

5. Findings:

e The existing camera has been installed at a slightly distant location to avoid the flooding/
washing away of the instrument at the time of high discharge.

e The ultrasonic sensor and data logger installed for outflow/e-flow measurement provides
an opportunity for automated monitoring and regular external oversight. The data
generated from the data logger is intended to be shared with the Sub-Divisional
Magistrate (SDM) and UJVNL, who will carry out regular inspections, thus enabling third-
party monitoring and ensuring compliance transparency.

e Inflow is currently measured by summing up the Turbine discharge and the water
released into the river. This method ensures accurate estimation of inflow. To illustrate
it with example a case is explained. Assuming project is being operated at the rated
capacity and full design discharge is diverted as 4.104 cumecs. Further, as per weir water
level outflow/e-flow is 0.21 cumecs. Then river Inflow at project would be
4.104+0.21=4.314 cumecs.

e The status of calibration of the weir post-installation, as advised by UPES, was confirmed
by the project authority.

e The installed discharge measurement device i.e. contracted rectangular sharp crested
weir is accurate and functional, fulfilling the requirement of the NGT's compliance
direction.

e An SOP prepared by District authorities has been shared with this office vide letter dated
10.06.2025 attached under Annexure- VIII.
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6. Recommendations:

6.1. Strengthen Data Sharing & Oversight: Continue daily submission of data on water
release. Ensure online access and backup of logged data for audit purposes. Sensor
should be available for uninterrupted observation at all the time.

6.2. Regular Calibration: The weir may be re-calibrated every year after monsoon.

6.3. Sustaining Compliance: The project should maintain existing compliance practices and
ensure uninterrupted operation of the discharge measurement system, particularly
during the lean season.

6.4. Night vision camera with high resolution: The project may install a night vision camera
with high resolution so that monitoring can be done through a distant camera position
continuously on hourly basis with the facility of dissemination of the data to district
authority and UJVNL mandatorily.

6.5. Operationalization of additional monitoring devices: The ultrasonic sensor and data
logger installed for outflow/e-flow measurement should be utilized promptly for
sharing data with the SDM/UJVNL for regular third-party oversight. Further, it is also
suggested to install such device for direct measurement of inflows also.

6.6. It was noted that current e-flow requirement is static in nature and does not consider
the flow regime changes. Hence, it is suggested that UJVNL may re-assess it on yearly
basis accounting for the additional available inflow data, update the e-flow requirement
as per assessment and report to the project and other monitoring agencies. This
reassessment may be completed preferably in month of May every year for
implementation during upcoming water year i.e., June to May.

6.7. Monitoring Agencies i.e., SDM/UJVNL should develop inspection protocol for the
project at appropriate frequency.

6.8. Solar based power backup system may be installed at the site to facilitate recording and
disseminating the data of both the systems to appropriate authority without any
interruption.

6.9. Itis suggested that an online portal can be devised for display of e-flow compliance to

concerned authorities.
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7. Conclusion:
The inspection confirms that M/s Parvatiya Power Limited has complied with the NGT

direction by installing 2 technically sound and operational discharge measurement device.
Integration of additional equipment such as the ultrasonic sensor with existing monitoring
mechanism will enhance transparency and ensure compliance. With continued oversight and

operational improvements, the project can maintain environmental flow compliance

effectively.
e L.
(Shivam Tripathi) (Shobhit Chandra Misra)
Executive Engineer, HGD Executive Engineer, MGD-|

A
-4

(Amrish Pal Singh)
Director, M&A, Lucknow

Y

(Rajiv'Kumar)
Chief Engineer, UGBO, Lucknow
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NGT Execution Application 45/2024 dated 22.04.2025

Item No. 02 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 45/2024
In
Original Application No. 498/2015
Ganesh Singh Panchpal Applicant

Versus

State of Uttarakhand & Ors. Respondents

Date of hearing: 22.04.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the applicant.

Respondents: Mr. Adarsh Chimoli, Advocate for respondents no. 1 and 3.
Mr. Arjun Garg and Ms. Sagun Srivastava, Advocates for respondent no.
2.
Mr. Saurabh Rajpal, Mr. Akshat Agarwal and Mr. Vinay Kumar Singh,
Advocates for respondent no. 4.
Mr. Pankaj Yadav, Advocate for respondent no. 5.
Mr. Mukesh Verma and Ms. Vatsala, Advocates for respondent no.6.

ORDER

I The applicant- Ganesh Singh Panchpal had sent a letter petition
dated 28.03.2024 to this Tribunal which was treated and registered as O.A.

No.1292 of 2024.

2: The applicant raised the grievance of failure of respondent no. 4- M/s
Parvatiya Power Plant Limited to ensure minimum environmental flow of
water in compliance of order dated 09.08.2017 passed by this Tribunal in

O.A. No. 498/2015 (M.A. No. 628/2016).

3. This Tribunal noticed that the original application basically seeks
execution of above said order and accordingly, vide order dated

25.11.2024, the Original Application was converted into Execution
1
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Application and notices were issued to the respondents impleaded by above

said order.

4, Replies/responses were filed by respondent no.6- UKPCB vide email
dated 13.01.2025, by respondent no.1 vide email dated 18.02.2025, by
respondent no.2 vide email dated 19.02.2025, by respondent no. 3 vide

email dated 18.02.2025 and respondent no.4 vide email dated 19.02.2025.

5. Vide order dated 20.02.2025 respondent no. 4 was granted 45 days
time ‘as sought by it’ for installation of the discharge measurement devices
with the direction that in case of failure to do so, the Respondent No. 4 will
not be allowed to carry out any further operations and the District
Magistrate, Bageshwar, the Superintendent of Police, Bageshwar and
Regional Officer, UKPCB, Bageshwar were directed to ensure compliance

with the order.

6. In compliance of order dated 20.02.2025 affidavit dated 14.04.2025
has been filed by respondent for 4. In the affidavit respondent no.4 has
mentioned about the installation of Sharp Crested Rectangular Weir
Design (Water Flow Discharge Measurement Devices). Respondent no.4
has also submitted that the Project in question was inspected by the State

Authorities on 04.04.2025.

7. Affidavit dated 16.04.2025 has also been filed by the District
Magistrate, Bageshwar mentioning in detail due verification by inspection
of the averments made by respondent no. 4 regarding installation of

discharge measurement devices.

8. We have gone through the affidavits filed by respondent no. 4 and
the District Magistrate, Bageshwar. We find that during inspection by the
State Authorities requisite assistance was provided by the University of

Petroleum and Energy of Studies, (UPES), Dehradun. However, in the facts
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and circumstances of the case, we consider it essential to seek a report
from the Central Water Commission (CWC) with regard to the efficacy of
the discharge measurement devices installed to ensure environmental flow

in the downstream of river.

0. In view of the above the present execution application is disposed of
with direction to Chairman, CWC to nominate an Officer not below the rank
of Chief Engineer conversant with the subject to visit the spot and verify
the efficacy of E-flow discharge measurement devices and to file his report
within one month from the date of receipt of a copy of this order before the
Ld. Registrar General of this Tribunal, who may list the matter before the

Bench for further orders if so considered necessary in view of the report.

10. A copy of this order be sent by email to the Chairman, CWC, New

Delhi for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

April 22nd, 2025
Execution Application No. 45/2024

In Original Application No. 498/2015
M
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Letter for constitution of Team of CWC officers for site visit

FAHR | Email- dm-bag-ua@nic.in

e 3 TR § uiid 31w i 22.04.2025 & ufdeg |

Jfe1RAl gRT uRASAT &1 ERT 09.06.2025 ¥ 12.06.2025
SHfYHIRA &1 gl Fead 8-

File No.T-75075/59/2020-M and A-Lucknow 308
1/206743/2025(5)
TR T Government of India
ST o1 T Ministry of Jal Shakti
S FATE T FraTe e T e e e Dept. of Water Resources RD & GR
ST ATTRT Central Water Commission
e g e Monitoring & Appraisal Directorate
Urgent Legal Matter
Jar ¥,
forerereT,

o it gt s sifireo, 78 faeht 7 i Sowo wRem 4572024 Tor Rig deaura sm

éaaf%au%wﬁﬁ&uﬁwm%%w@usﬁaaﬁmmmzzm.zozs
() GRT ST SId ST 1 YRG! & 5-U! fSTmel A1 IYSR0N &1 GHIaRadr & Siig
FA 3R U AE & iR 3ot R aife s &1 Rl fear man @ 1 ffa sta smai & 5=

! 3@l & fow AvHes 31

wH A TG UG

9l I1d PR, T SR, SHURI 1T SR TS, B2 ofd TN, TE13
ot 3 ura g, RS2, S<ig oid SN, aa+s

off i <% e, St Sifdddn, F=ig I AN, TETS

ot Rraw Bardt, siftremdt s, Ftta oiar e, gRer

1
2.
3
4

3T SRIY B fF GR & YaE U9 @d ¥9 ¥ U7 F34 3 39 Iearad fafd & fag

AR Bt oraw &1 B puar HY1 38 @y § g9y & fau Ay sfier) o) gudb

o s aear 3
am 03 B IE1ES
oft fram Burdt | siferemdt sifvran, =i wia oA, sReR | 8896085334
Signed by Amrish Pal
Singh
Date: 30-05-2025 16:36:11
Reason: Approved
(e e Rig)
[EEeicd

STl TEA, 21/496, R AT,
TGS — 226016

FATT 4. 0522-2715471

e . 0522-2719834

99— dirmalucknow-cwc@nic.in

Jahnavi Sadan, 21/496, Indira Nagar,
Lucknow-226016

Telephone No. 0522-2715471

Fax No. 0522-2719834

E-mail: dirmalucknow-cwc(@'nic.in
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File No.T-75075/59/2020-M and A-Lucknow 309
1/206743/2025(5)
AT T Government of India
ST 3% AT Ministry of Jal Shakti
ST HETE T R T T e R Dept. of Water Resources RD & GR
S Central Water Commission
T UF i R Monitoring & Appraisal Directorate
wfafafd -
1. gfE, ygfaror @9 wd Saar] uRadd, 85 IOqR IS, SERIgd, IRES| Email
moef.ddn@gmail.com
2 Hfﬁa, ?n—\t{f, Hﬁfﬂa’q—& qHY ?’IE, a'(:"wl'li:[, IIRES | Email: secy.gou@gmail.com, secy-
power-ua@nic.in
3. giva, R, GHIY I8, ITRIGS Harerd, 3eX1gH, ITRRES | Email: secy.pr.uk@gmail.com
4. sgy/gey e, yddia urar wic fafiee, gr2g! safdes U wie, digrad fore sy
P siferaaar & Te™ A1 Email: advocatesaurabhrajpal@gmail.com
5. o giad, IIRES I EFLR o S| Email: msukpcb@yahoo.com

Al e, 217496, RO TR,
TGS — 226016

TTATT H, 0522-2715471

T T, 0522-2719834

£3f%- dirmalucknow-cwe@nici

Jahnavi Sadan, 21/496, Indira Nagar,
Lucknow-226016

Telephone No. 0522-2715471

Fax No. 0522-2719834

E-mail: dirmalucknow-cwe(@nic.in
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Letter requesting all respondents to share their response submitted to NGT

File No.A-68014/5/2024-UGBO

Government of India
Ministry of Jal Shakti
Dept. of Water Resources RD & GR

WG TR
ST 9rfRp WA

T

ST AT ,ngq’;’ Central Water Commission
STy P s 4
yargT et e — Monitoring & Appraisal Directorate
T s

i Urgent Legal Matter
" 1. W, TEiEaReT g9 @ ey URec, 85 IR WS, NG, SREs | Email:

moef.ddn@gmail.com

2. W, S, Afaed-4, 9 s, ERIEH, STRES | Email: secy.gou@gmail.com,
secy-power-ua@nic.in

3 e, W e, TGS FhEed, owgd, Swwe | Email:
secy.pr.uk@gmail.com

4. sreme/vEs e, & RR @i s, RS e TR @i, AERad e R
@t ftrge & A1eAH ¥ | Email: advocatesaurabhrajpal@gmail.com

5. WoH Wid, SRS 99§ fHEav ar€ | Email: msukpeb@yahoo.com

o mrrfta wrfta gRa arftraor, =18 Reeeft § @ fovo Weam 45/2024 o Rig demma T
Fee 3 STRIES ¥ UG W i 22.04.2025 & aRusq |

Hqglay,

et Tawa & ufRdes § srerTa e 8 o edtg BRe siftreskor anew e 22.04.2025 (Fe )
ERT g A ST BT IR 6 ST FETaret A1y Sqeswvit @t sparefiern @t wid ey SR U T8 &%
fier ot R aiae @ & e R man 8| ot 10 &A1 & oo R wea aiftdan, ot
AR e, FE e AT P AT ¥ (b A % 2R B Ao @S T # | SR ey ¥ fig 4
Jooifad & o st 1,2,3,4 3ik 6 3 aiftrewur ot 3 e s v € | siftreor & it & o
S FeU % aTE U TR (RATE SR R o foNg Mueh g1 UNKI Tt i Ues Uil 3% HIaterd it e
T HE B | Rt IR & 3RM ft figell el o weam e o 9% | AR st @
T ST T RIS Pl T T 1 7 SRAA BT & 2T: ATk R IR iaTel &b e Uiy g ¥Te 3

Eakcasicad
Herie: g |
Signed by Amrish Pal peoiot
Singh
Date: 21-05-2025 13:16:50
Reason: Approved .
(3w uret RiE)
e
AT A, 217496, IR AR, Jahnavi Sadan, 21/496, Indira Nagar,
TGS - 226016 Lucknow-226016

AT H. 0522-2715471 Telephone No. 0522-2715471
& . 0522-2719834 oy 4 Fax No. 0522-2719834
£-89- dirmalucknow-cwc@nic.in E-mail: dirmalucknow-cwc@nic.in
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW
DELHI

INDEX
IN
RESPONSE AFFIDAVIT ON BEHALF OF

UTTARAKHAND POLLUTION CONTROL BOARD

Respondent No. 6
IN
Original Application No. 1292/2024

Ganesh Singh Panchal
Petitioner
Versus
State of Uttarakhand
Respondents
S1. No. | Particulars Pg. No.
1 Index | | | I
2, Response Affidavit 2-4
3 Annexure No. 1 (Report of Regional 5-18
Officer dated 02.01.2025)
4, Annexure No. 2 (Letter to UIVNL dated 19
03.01.2025)
Dated:  January, 2025 \\y&

MUKESH VERMA
Advocate for UKPCB
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW

DELHI
RESPONSE AFFIDAVIT ON BEHALFK OF
...... LAY A Rr\kll AND POLLUTION CONT ROL BOARD

Respondent No. 6

IN

Original Application No. 1292/2024

Gunesh Singh Panchal
Petitioner

Versus
State of Uttarakhand

Respondents

Deponent

1, the above-named deponent does hereby solemnly affirm and state
on oath as under: -

|. That the deponent is presently posted as the Member Secretary,

Uttarakhand Pollution Control Board Uttarakhand and 1s competent

to sign and swear the instant aflidavit,

/tf’? o2 Oq'f‘(’%" 'F 2
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2. That the above noted O.A. was listed for hearing on 25.11.2024,

wherein the Hon’ble National Green Tribunal was pleased to issue

the following directions:

“6. Office shall issue notices to the above respondents who shall file
their reply with regard to the compliance of Tribunal s order dated
09.08.2017 passed in O.A. No.498/2015 Pushp Saini Vs. Ministry of
Environment, Forest & Climate Change & Ors. Within one month

from the date of receipt of notice.

3. That in compliance of the above directions, it is humbly submitted
that an inspection of site was conducted on 16.12.2024. That it is
pertinent to mention here, report pointed out that the Parvatiya
Power Pvt. Ltd. (mini hydel power less than 25 MW) comes under
the white category as per the Categorization of Industries, 2016

issued by the Central Pollution Control Board where above category

industries are not required to obtain consent to operate from the
State Pollution Board. In this connection, copy of report dated
2.01.2025 along with its annexures is being marked and filed as

Annexure No. 1 to this affidavit.

4. That the report also mentioned

©eremnin SRIAER gaH R WaE (W) b
afie 3 ey § Tafa fRvm & e e fevar ST 3ferd

5 In this connection our office has sought details from Uttarakhand

Jal Vidhut Nigam Ltd. Vide letter no. 1481 dated 03.01 2025, whose

/qzrmm > an :
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response is still awaited. Copy of above letter is being marked and

filed as Annexure No. 2 to this affidavit.

6. That the deponent is a responsible Government servant having the
highest regards for the Hon’ble Tribunal and orders passed by them.
The deponent has always made his sincerest efforts to carry out the

orders passed by this Hon’ble Tribunal in its letter and spirit and

shall continue to do so in the future.

w@&

Deponent

Verification: -

Verified at Dehradun on the 7& day of January, 2025, that the
contents of the accompanying compliance affidavit are true and correct to
the best of my knowledge and belief based on the official record and

nothing is false, and no material has been concealed therein,

e y=af

Deponent

N\/ ILED BY

‘%: MUKESH VERMA

/’:f’ﬂ ,f-;,'{f%?rﬂma } 12 “umbe Tﬁ\, 0(1 m».{d\locate for UKPCRB

who 18 identmed by SHM .evees
dl DEhf'ldUﬂ On.-u---...-. FELLE L S 4 il

Chamber No. 50,

p/ Old Block,
(Rajender Sin -jgl Supreme Court of India,

Advocate & Notary. De radun

"

New Delhi
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“Office shall issue notices to the above respondents who shall file their reply with regard to compliance
of Tribunal’s order dated 09.08.2017 passed in O.A No. 498/2015 Pushp Saini Vs. Ministry of Environment,
Forest & Climate Change & Ors. Within one month from the date of receipt of notice”

List for further hearing on 15.01,2025.
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Item No.02 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1292/2024

Ganesh Singh Panchal Applicant(s)

Versus

State of Uttarakhand Respondent(s)

Date of hearing: 25.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None

ORDER

1. A letter petition dated 08.03.2024 has been received from Ganesh
Singh Panchal, Jeet Nagar, Mandalsera, Post and District Bageshwar,
State of Uttarakhand complaining about discharge of water in river
violating the minimum requirement as per directions of this Tribunal and
thereby disturbing the continuous e-flow of river only in the grid of

generation of electricity, that is for commercial purposes, and thereby

disturbing ecological balance of river.

Q. It is said that in O.A. No0.498/2015 (M.A. No. 628/2016) this
Tribunal vide order dated 09.08.2017 directed that all rivers in the country

shall maintain minimum 15% to 26% of average lean season flow of river.

—
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observed by Parvatiya Power Ltd., Munar which is a Hydro Electric Power

Project functioning at Loharkhet, District Bageshwar.

3. This letter petition has been registered as Original Application under

Sections 14 and 15 of National Green Tribunal Act, 2010 (hereinafter

referred to as ‘NGT Act, 2010)) for exercise of suo-moto jurisdiction in view

of law laid down by Supreme Court in Municipal Corporation of Greater

Mumbai Versus Ankita Sinha and Others, (2022) 13 SCC 401.

4. However, we find that complaint is basically with regard to non-

compliance of order dated 09.08.2017 passed by Tribunal in O.A.
No0.498/2015 and therefore, basically seeks execution of said order. We
accordingly, convert this Original Application in an Execution Application

in O.A N0.498/2015 and Registry shall re-register this matter as Execution

Application as directed above.

S, Notices shall be issued to the following:
1. State of Uttarakhand through Secretary, Environment Forest and
Climate Change, 85 Rajpur Road, Dehradun, Uttarakhand
II. State of Uttarakhand through Secretary, Energy, Secretariat-4,
Subhash Road, Dehradun
[II. State of Uttarakhand through Secretary, Irrigation, Subash Road,
Uttarakhand Secretariat, Dehradun, Uttarakhand
V.

Parvatiya Power Plant Ltd., Loharkhet, Hydro Electric Power Plant,

Loharkhet District Bageshwar thorugh its Chairman/Managing

Director 8
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6. Office shall issue notices to the above respondents who shall file

their reply with regard to the compliance of Tribunal’s order dated

09.08.2017 passed in 0.A. No.498/2015 Pushp Saini Vs. Ministry of

Environment, Forest & Climate Change & Ors. Within one month from

the date of receipt of notice.

7. List for further hearing on 15.01.2025.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
November25, 2024

Original Application No.1292/2024
M
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Final Document
on

Revised
Classification

of

Industrial Sectors
Under

Red, Orange, Green and White Categories
(February 29, 2016)

{ \
cpch

Central Pollution Control Board
Delhi

1
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©  Industri )

5 I du;:;ls;:;;hﬁa“{‘g Pollunfm Index score of 60 and above - Red catego

©  Industrial Sectors ha ik Pollutmn Index score of 41 to 59 -Oran cagtery

o Hidusiei ors ving Pollution Index score of 21 to 40 P ge category
rial Sectors having Pollution Index score incl.&upto 20 ke e

-White category

. ; osiers making (Dry process only without any
Scientific and Mithema .on),. Electric lamp (bulb) and CFL manufacturing by assembling only,

turing, Solar power generation through photovoltaic
n 25 MW).

The salient features of the ’Re-categorization’ Exercise are as follows:
>

mini hydel power (less tha

Due importance has been given to relative pollution potential of the industrial sectors

based on scientific criteria . Further, wherever possible, splitting of the industrial sectors is

also considered based on the use of raw materials, manufacturing process adopted and in-
turn pollutants expected to be generated.

The Red category of industrial sectors would be 60.
The Orange category of industrial sectors would be 83.
The Green category of industrial sectors would be 63.

Newly introduced White category contains 36 industrial sectors which are practically non-
polluting.

There shall be no necessity of obtaining the Consent to Operate” for White category of
industries. An intimation to concerned SPCB / PCC shall suffice.

» No Red category of industries shall normally be permitted in the ecologically fragile area
/ protected area.

A7 vVYVYV

The purpose of categorization is to ensure that the industry is established in a manner which

. Pth the environmental objectives. The new criteria will prompt industrial sectors
B e art leaner technologies, ultimately resulting in generation of fewer pollutants. Another
willing to adopt ¢ eancate rization system lies in facilitating self-assessment by industries as the
fea;:)]t:are;i Qiytg;! ezfl‘fer asseg;ment has been eliminated. This ‘Re-categorization’ is a part of the efforts,
subjectivl '

licies and objective of present government to create a clean & transparent working environment in
e - -
fk(:e f::mntry and promote the Ease of Doing Business.

i i i i i issi Effluent
imi efforts include installation of Continuous Online Emissions/ :

' C')ther5 sslﬁ:lr:sf in the polluting industries, Revisiting of the CEPI (Comprehgnswe
MoRiiesivs t %ouution Index) concept for assessment of polluted industrial clusters, Rev1s:onl of
En.v?om.;egustrial Emission/Effluent discharge standards, initiation of special drive on pollution
?:zlr?truc;tlgactiviﬁes in Ganga River basin and many more in coming future.
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6. Office shall issue notices to the above respondents who shall file their
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
EXECUTION APPLICATION NO. 45 OF 2024
IN
ORIGINAL APPLICATION NO. 498 OF 2015

INTHE MATTER OF :

GANESH SINGH PANCHAL ...APPLICANT
VERSUS

STATE OF UTTARAKHAND & ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDENT NO. 2/ SECRETARY,
ENERGY (STATE OF UTTARAKHAND)

ITIS MOST RESPECTFULLY SHEWETH:

1. That the present Application has been filed by the Applicant complaining
about discharge of water in river violating the minimum requirements of
continuous e-flow of rivers in the operational hydro electric projects as
per the directions issued by this Hon’ble Tribunal vide Order dated
09.08.2017.

The true copy of Order dated 09.08.2017 passed by this Hon’ble Tribunal
in O.A. No. 498 of 2015 is annexed herewith and marked as
ANNEXURE “1” [Pg. 11 to. 13]

2. That the present Response is being filed in compliance of Order dated
15.01.2025 passed by this Hon’ble Court.
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3. That the Loharkhet Small Hydroelectric Project (4.8 MW) is a Run of the
river project developed by M/s Parvatiya Power Limited. Loharkhet
Small Hydroelectric Project(SHP) (“Project in question™) is located in
Kapkot Block of Bageshwar District of Uttarakhand. It may be noted
that the diversion site of the project is about 2.5 Km upstream from the
power house. 03 (three) units of 1.6 MW each have been installed for

power generation in the project.

4. That it may also be noted that pursuant to Order dated 09.08.2017 passed
by this Hon’ble Tribunal in M.A. No. 628/2016 the Government of
Uttarakhand vide their Order dated 05.06.2018 directed all the hydro
project developers in the State of Uttarakhand to release minimum e-flow
of 15% of the average lean season flow of that river from their projects.
The true copy of Order dated 05.06.2018 issued by the Government of
Uttarakhand is annexed herewith and marked as ANNEXURE “2” [Pg.
14 to. 15]

5. That it may be clarified respectfully that average lean season flow is
determined on the basis of the available data of the Detailed Project
Report (DPR). In the present case data of four years i.e. 2013 to 2016 is
available in the DPR of the aforesaid project. It may be further submitted
that the aforesaid project is operational since the year 2008, however the
said project was sanction in the times of undivided Uttar Pradesh. The
original DPR is not available. This data of four years is contained in the
revised DPR for capacity enhancement from 4.8 MW (Mega Watt) to 7.8
MW, which was sanctioned by Energy Department, Government of
Uttarakhand vide letter dt. 29.09.2022. The true copy of the aforesaid
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letter dated 29.09.2022 is annexed herewith and marked as ANNEXURE
“3” [Pg. 16 to. 18]

6. That it is submitted that as per the aforesaid revised DPR of Loharkhet
SHP, the average lean season flow from December to March is 1.38
Cumec. As stated in the preceding paragraph this average lean season
flow is based on four-year discharge data from 2013 — 2016.

7. That it is submitted that average lean season flow of the Project in
question is 1.38 Cumec, and 15% of the same 0.21 Cumec, which is
mandatory to be maintained for e-flow from the Project as per the
aforesaid GO dated 05.06.2018.

8. That it may be respectfully submitted that there is no prescribed
methodology for calculating the average lean season flow. Generally, it
is calculated on the basis of lean season flow of last 10 years or on the
basis of availability of data which may be more or less than 10 years.
Generally, the months from December to March of any year is considered

as lean season.

9. That it may be submitted that in this regard letter dt. 03/01/2025 was sent
to Managing Director, UJVNL by Respondent no. 6 (Uttarakhand State
Pollution Control Board), along with the copy of the aforesaid Execution
Application. In the said letter dt. 03/01/2025 it was stated that the
inspection of the plant of the respondent no. 4 was carried out on
16/12/2024. It was found in the said inspection that discharge
measurement instrument has not been established at the intake point. It

was also stated in the said letter that it was apprised by the representative
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of the Respondent no. 4 that during operation of the plant, 15 percent of
the load of the plant is reduced by 15 percent and 15 percent water flows
into the river as overflow, which is controlled by the gate at the intake
point. The true copy of the letter dated 03/01/2025 is annexed herewith
and marked as ANNEXURE*4” [Pg. 19 ]

10. That in response to the aforesaid letter dt. 03/01/2025 of Respondent no.
6 information was sought from the Respondent no. 4 herein by Energy
Cell, Government of Uttarakhand vide its letter dt. 07/01/2025
(erroneously written as 07.01.2024) about the detailed mechanism to
calculate e-flow and procedure of e-flow release from the project, which
was submitted to Energy Cell, Government of Uttarakhand. It may be
submitted that the discharge data of minimum e-flow is submitted on
monthly basis by the Respondent no. 4 about the aforesaid project to the
Energy Cell, Government of Uttarakhand and in turn this data is
submitted to Respondent no. 6 on monthly basis. The true copy of the
letter dated 07/01/2025 is annexed herewith ana marked as ANNEXURE
“5” [Pg. 20 to. 21]

11. That Respondent no. 4 replied to the aforesaid letter dt. 07/01/2025 vide
e-mail dt. 09/01/2025 along with the information about average lean
season flow from September 2021 to November 2023 and e-flow data for
the month of September, October & November 2024. The true copy of
the email dated 09/01/2025 is annexed herewith and marked as
ANNEXURE_‘“6” [Pg. 22 ]

12. That it was explained by the Respondent no. 4 in the aforesaid e-mail dt.
09/01/2025 as follows —
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We like bring in your notice that is past we had installed the measurement
equipment, but due to flood it got washed away. We assure you that we
are taking immediate corrective actions to ensure compliance with the
GoUK order dated 05.06.2018, which mandates strict adherence to the
prescribed e-flow requirements for maintaining river ecology and other

related purposes.

In response to your request, we are submitting the following procedure
for calculating e-flow in the absence of measurement equipment and the

mechanism for its release from the Loharkhet SHP:

e As per design data for generating 1 KW, we require a flow of 0.0006
cubic meters per second (gmec).

e During the lean period, average water flow is around 1.473 gmec.
15% of the lean period water flow is calculated to be 0.221 gmec.

e To ensure compliance with the e-flow requirements during the lean
period, we have reduced the load by around 400 KW, which results in
a flow of 0.24 gmec. This excess water, which is not used for power
generation, is directed back into the river from the trench wear to

maintain the river's ecological flow.

We are in the process of finalizing the reinstallation of the measurement
instruments at the site and will ensure that the e-flow release and

monitoring system are in place at the earliest.

13.That the aforesaid information submitted by e-mail dt. 09/01/2025 of
Respondent no. 4 was provided to Respondent no. 6 vide letter dt.
10/01/2025 of Managing Director, UJVNL (Government company of
State of Uttarakhand under Energy Department) and Director, Energy
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Cell, Government of Uttarakhand with the comment that on the basis of
study of the records and the response dt. 09/01/2025 it has been found
that average lean season flow of the project is about 1.40 Cumec. and as
per order dt. 05/06/2018 of Government of Uttarakhand the minimum e-
flow would be 0.21 Cumec. it was further stated in the said letter dt.
10/01/2025 that monthly information about minimum e-flow on the
aforesaid basis is provided by the Respondent no. 4 herein. The true copy
of the letter dated 10/01/2025 is annexed herewith and marked as
ANNEXURE “7” [Pg. 23 to. 28]

14.That it is submitted that in compliance of the Order dated 15.01.2025,
and the letters dated 16/01/2025 and 20/01/2025 of Government of
Uttarakhand the Managing Director, UIVNL Ltd. and Director Energy
Cell issued an OM (Office Memorandum) dated 20.01.2025 constituting
a committee for site inspection of Loharkhet Small Hydroelectric Project
(4.8 MW) of M/s Parvatiya Power Limited to measure and assess the
minimum environmental flow being released from the project. The
Committee comprised of

) Mr. Gopal Singh, Executive Engineer (Civil), UIVNL, and

i) Shri Amit Kumar, Assistant Engineer (Civil), UJVNL.
It was further directed that the Committee must submit the Report of the
said site within a week.
The true copies of letters dated 16/01/2025, 20/01/2025 of Government
of Uttarakhand and OM. No. 389/UJVNL/01/P.N./C-18 dated
20.01.2025 issued by Managing Director, UJVNL Ltd. and Director
Energy Cell are annexed herewith and marked as ANNEXURE “8” [Pg.
29 to. 31]
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15.That it is submitted that on physical inspection of the Project in question
on 27.01.2025 the discharge of the Saryu River upstream of the diversion
site was found to be 1.92 cumec. and the discharge of the river
downstream of the diversion site was found 0.45 Cumec which is
released as e-flow from the project as on 27.01.2025.
It is also pertinent to state here that as per the aforesaid inspection report
dt. 27/01/2025 that Gauge & discharge site (instrument for measurement
of discharge) has not been established at the project site by M/s Parvatiya
Power Limited. Further, there is no instrument installed at diversion Site
for measurement of e-flow. The representative of M/s Parvatiya Power
Limited present at the site has informed that at present the measurement

of environmental flow is done manually on daily basis.

16.The true copy of Inspection Report dated 27.01.2025 on assessment of e-
flow for Loharkhet Small Hydroelectric Project is annexed herewith and
marked as ANNEXURE “9” [Pg. 32 to. 36]

17.That it is submitted that as evident from the Report dated 27.01.2025, the
e-flow (0.45 Cumec) released from the project is more than the minimum
e-flow (0.21 Cumec) from the Project in question. Hence, in so far as
record of data of lean season flow and methodology of calculation of
minimum e-flow based on the said record, the requirement as per the

directions of this Hon’ble Tribunal are being met.

18.That although the compliance of minimum e-flow is indicated on the
basis of record, however to ensure the continuous compliance of the order
dated 05/06/2018 of Government of Uttarakhand and order of this

Hon’ble Tribunal on the projects site, directions have been issued to the
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Respondent no. 4 by Energy Department, Government of Uttarakhand
(answering respondent) vide letter dated 14/02/2025 for installing
appropriate instrument for discharge measurement so that continuous
verifiable data is effectively collected and reported to Energy Cell,
Government of Uttarakhand. This instrument would have to be installed
within a period of one month from the 14/02/2025. The true copy of the
letter dated 14/02/2025 is annexed herewith as marked as ANNEXURE
£10” [Pg. 37]

19.In view of the aforesaid, it is therefore respectfully prayed that this

Hon’ble Tribunal may pass appropriate orders in the present Application.

[ARJUN GARG]
ADVOCATE FOR RESPONDENT NO. 2

FILED BY:

NEW DELHI
DATED:15.02.2025



Draft No. DFA/240793 | ..

' [} ' -
& - B g iy
o S

o T

Y e ,“.t.wiudn’-r-l“-'-"/ .
BEFORE THE NATIONAIEREENTRIBUNAL, NE\:/ DELHI
EXECUTION APPLICATION NO. 45 OF 202
IN

ORIGINAL APPLICATION NO. 498 OF 2015

IN THE MATTER OF:
GANESH SINGH PANCHAL

...APPLICANT

VERSUS
STATE OF UTTARAKHAND & ORS. ..RESPONDENTS

AFFIDAVIT

I, R. Meenakshi Sundaram, Principal Secretary, Energy and Alternative
Energy, Government of Uttarakhand, do hereby solemnly affirm and state

on oath as under: -

1. That T am the Principal Secretary, Energy and Alternative Energy,
Government of Uttarakhand, Respondent No. 2 in the above matter
and I am conversant with the facts and circumstances of the case. As

such I am authorized and competent to swear this affidavit.

2. That I have read and understood the contents of the accompanying
Response and I state that the contents thereof are true and correct to

my knowledge and based on information received from record.

3. Annexures filed with the Response are true copies of their respective

originals.

DEPONENT

(R. Meenakshj Sundaram)
Principal Secmtary

o Energy and Renewsa) En’e
anning and Housing Departm;ant.

Government of Uttarakhand
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VERIFICATION

I, the deponent above named, do hereby verify that the contents of the
above affidavit are true and correct, no part of it is false and nothing

material has been concealed there from.

Verified at D Dwon this the | S day of % 2025.

}'\/\];;j)l:;i;/

(R. Meenakshi Sundaram)
Principal Secretary,

Energy and Renewal Energy,

Planning and Housing Department,
Government of Uttarakhand
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BEFORE THE NATIONAL GREEN TRIBUNAL, ANNEXURE/1
PRINCIPAL BENCH, NEW DELHI

Original Application No. 498 of 2015

(M.A. No. 628/2016)
IN THE MATTER OF:

Pushp Saini Vs. Ministry of Environment, Forest & Climate Change & Ors.

CORAM : HON’BLE MR. JUSTICE SWATANTER KUMAR, CHAIRPERSON
HON’BLE MR. JUSTICE RAGHUVENDRA S. RATHORE, JUDICIAL MEMBER
HON’BLE MR. BIKRAM SINGH SAJWAN, EXPERT MEMBER

Present: Applicant:
Ms. Shibani Ghosh, Adv. for Intervenor
Respondent No. 1: Mr. Divya Prakash Pande , Adv.
Respondent Nos. 15826: Mr. Mukesh Verma, Adv.
Mr. Nishe Rajen Shonker and Ms. Anu K.
Joy, Advs. for State of Kerala
Respondent No. 19: Ms. K. Enatoli Sema, Adv. For Nagaland
SPCB and Mr. Amith J, Adv.,
Respondent No. 22: Mr. Shiv Mangal Sharma, AAG, Mr.
Saurabh Rajpal, Adv., and Mr. Adhiraj
Singh, Adv. for State of Rajasthan
Respondent Nos. 28829: Mr. Nikhil
Nayyar, Adv., Ms. Smriti Shah, Advs. for
APPCB & TSPCB
Mr. G.M. Kawoosa, Adv. and Ms. Palak
Mittal, Adv. for State of J&K
Mr. Guntur Prabhakar, Mr. Pramod
Kumar and Mr. Gautam Prakhakar, Advs.
for State of AP
Mr. Devraj Ashok, Adv. for State of
Karnataka
Mr. A.K. Panda and Mr. M. Paikaray,
Advs. for SPCB, Odisha
Respondent No. 37: Mr. Atul Jha, Adv. For State of

Chhattisgarh

Mr. Ranjan Mukherjee and Ms. Aprajita
Mukherjee, Advs. For State of Meghalaya
Mr. Raja Chatterjee and Mr. Chanchal
Kumar Ganguly, Advs., Mr. Piyush
Sachdev, Adv. for State of WB

Mr. Aruna Mathura, Mr. Avneesh
Arputham, Ms. Simran Jeet and Ms.
Anuradha Arputham, Advs. For State of
Sikkim

Mr. Edward Belho, Mr. K. Luikang
Michael and Mr. Hoineithiam, Advs. for
State of Nagaland

Ms. Yogmaya Agnihotra, Adv. for CECB
Ms. Priyanka Sinha, Adv. for State of
Jharkhand

Mr. Anil Shrivastav, Mr. Rituraj Biswas
and Ms. Sujaya Bardhan, Advs. for State
of Arunachal Pradesh

Mr. Tayenjam Momo Singh, Adv. for
Meghalaya SPCB

Mr. Sapam Biswajit Meitei and Mr.
Naresh Kumar Gaur, Advs. for MPCB

Mr. Gopal Singh, Mr. Rituraj Biswas,
Advs. for State of Tripura

Mr. Dhruv Pal and Mr. Himanshu Pal,
Advs. for State of Gujarat & GSPCB

Mr. Ajay Marwah, Adv. for HPSPCB

Mr. Gautam Singh, Adv. for Mr. Shoeab
Alam, Adv. for State of Bihar

Mr. R. Rakesh Sharma, Adv. For State of
Tamil Nadu & TN Pollution Control Board
Mr. Rajul Shrivastav, Adv. for MPPCB

Mr. V.K. Shukla, Adv. and Ms. Vijay
Laxmi, Adv. for State of MP

Mr. Amrit Agarwal and Ms. Asha N. Basu,
Advs. for WBPCB
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Mr. Ravin Dubey, Adv.

Mr. Utkarsh Sharma, Adv. for State of UP
Mr. Gaurav M. Liberhan, AAG, State of
Punjab

Mr. Jogy Scaria, Adv., Mr. Reegan S. Bal
and Ms. Beena Victor, Advs. for Kerala
State Pollution Control Board

Mr. Shuvodeep Roy, Adv. and Mr. Sayooj
Mohandas M., Adv. for State of Assam
and ASPCB

Mr. Rajkumar, Adv. for Central Pollution
Control Board

Mr. Anil Grover, AAG, Mr. Rahul
Khurana, Mr. Sandeep Yadav and Mr.
Mishal Vij, Advs. for HSPCB

Mr. Naginder Benipal, Adv. for PPCB

Mr. B.V. Niren, Adv. and Mr. Vinayak

Gupta, Adv.
Date and Orders of the Tribunal
Remarks
Item No.
21 : .
The Learned Counsel appearing for Ministry of
August 09,
2017 Environment, Forest and Climate Change submits that
sn the Ministry has already completed river basin study of 6

river basins i.e. Siang River Basin, Twang River Basin,
Bichom River Basin, Subansiri River Basin, Dibang River
Basin and Lohit River Basin and upon study the Ministry
has recommended the minimum flow of the river to be
18% of the average of lean season flow of the river.
However, in some of the cases, it has stated to be even

20%.

The Tribunal in the recent Judgment pronounced on
river Ganga had directed 20% minimum environment flow
to be maintained from Haridwar onwards on the basis of
the average lean season flow. In light of the above and the
clear stand being taken by the Ministry, we direct that all
the rivers in the Country shall maintain minimum 15 % to
20% of the average lean season flow of that river. However,
whichever State is unable to adhere to this average
percentage, in that event we grant liberty to that State
Government to move the Secretary, Ministry of

Environment, Forest and Climate Change who shall in
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Item No. | consultation with the Ministry of Water Resources

21
examine such a representation and if it is desirable to fix
August 09,
2017 any lower percentage than the percentage aforestated,
sn

then it will pass appropriate order. The order should be
reasoned and thereafter it would be left to the discretion of
the State concerned to follow the directions of the Ministry

in accordance with law.

We also grant liberty to the Applicant to move the
Ministry of Environment, Forest and Climate Change if it
has material with them in respect of any river of the
country, which should have minimum environment flow in
excess of 20%. If such representation is moved the same
shall be disposed of by the Committee headed by
Secretary in the Ministry of Environment, Forest and

Climate Change in accordance with law.

With the above direction, Original Application No.
498 of 2015 stands disposed of without any order as to

cost.

M.A. No. 628 of 2016

This Application does not survive for consideration

as the main Application itself stands disposed of.

Thus, M.A. No. 628 of 2016 stands disposed of

accordingly.

.......................................... ,CP
(Swatanter Kumar)
.......................................... ,JM
(Raghuvendra S. Rathore)
.......................................... ,EM

(Bikram Singh Sajwan)
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ANNEXURE/5

No: 0 3/Dir. U.C./U.C./IPP/P-3 3

To
m Is Parvatiya Power Ltd.
Loharket, Bageshwar

Energy Cell, Energy Department, Dehradun Date: 07.01.2024
Subject: Regarding daily minimum e-flow release from Loharkhet SHP (4.8 MW).

Sir,

With reference to aforesaid subject please refer letter dated 03.01.2024 of Uttarakhand
Pollution Control Board, vide which UKPCB inform that they visited your project on
16.12.2024 and there is no measurement instrument has been installed in your project for
examine e-flow.

In this regard it is to inform you that e-flow is strictly to be maintained as per GoUK
order dated 05.06.20218 by all the hydro power developers to maintain river ecology and other
purposes.

Hence in view of the above, it is requested to please provide the detailed mechanism to
calculate e-flow and procedure of e-flow release from your project which was submitted by
your office monthly to this office. Information shall be submitted by today itself so that the
same shall be furnished to Uttarakhand Pollution Control Board.

G-
(Manoj Kumar Kesharwani)

Expert (Technical), Energy Cell, GoUK
Email- urjapmo@gmail.com
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ANNEXURE/6
Parvatiyapower e flow compliance

Parvatiya Power Ltd Ppl <loharkhethep@yahoo.in> Thu, Jan 9, 2025 at 9:37 AM
To: Urja PMO <urjapmo@gmail.com>

Dear Sir,

With reference to your letter No. 03/Dir. U.C./U.C./IPP/P-33 dated 07.01.2024 regarding the daily minimum
e-flow release from the Loharkhet SHP (4.8 MW), we would like to acknowledge the communication
received and the observations made by the Uttarakhand Pollution Control Board (UKPCB) regarding the
lack of a measurement instrument at the site.

We sincerely apologize for the oversight in not installing the required e-flow measurement instrument. We
like bring in your notice that is past we had installed the measurement equipment, but due to flood it got
washed away. We assure you that we are taking immediate corrective actions to ensure compliance with
the GoUK order dated 05.06.2018, which mandates strict adherence to the prescribed e-flow requirements
for maintaining river ecology and other related purposes.

In response to your request, we are submitting the following procedure for calculating e-flow in the
absence of measurement equipment and the mechanism for its release from the Loharkhet SHP:

* As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters per second
(gmec).

e During the lean period, average water flow is around 1.473 gmec. 15% of the lean period water flow
is calculated to be 0.221 gmec.

+ To ensure compliance with the e-flow requirements during the lean period, we have reduced the load
by around 400 KW, which results in a flow of 0.24 gmec. This excess water, which is not used for
power generation, is directed back into the river from the trench wear to maintain the river's
ecological flow.

We are in the process of finalizing the reinstallation of the measurement instruments at the site and will
ensure that the e-flow release and monitoring system are in place at the earliest.

We understand the importance of this matter and assure you of our commitment to compliance. Please
feel free to contact us if any further clarification or action is needed.

Thank you for your understanding and support.

Sincerely,
Parvatiya Power Ltd.

On Tuesday 7 January, 2025 at 02:31:21 pm IST, Urja PMO <urjapmo@gmail.com> wrote:

Sir,

With refernce to the above mentioned subject please find enclosed herewith.

Sent from my iPhone



208 23

\)

ANNEXURE/7
/%‘/ (SRS EYHIR BT SUGH)
UJVNL (A Govt. of Ullalakhand Enle1pnse)
wraferg ygwr e, “Sveger, TR AT, WowHogao ¥e, FeNga—248 006 (TTRIETE), GRATE: 0136-2761485, HaE: 0135—2761549

Office of the Managing Director, “Ujjwal”, Maharani Bagh, G.M.S. Road, Dehradun-248006 (Uttarakhand), Phone: 0135-2761485, Fax: 0135-2761549
CIN No.U40101UR20015GC025866

[1S0 9001:14001 Certified |

wAiE: 9\¢  /goded /o1 /Hofo /W - fadi® @ 10-D| 2048

Har |
0 ORI WY& ]
Draft No. DFA/240793 Sl i s e e
Tﬁ'ﬂ <dT yfeRor 9as"
91, adocio U,
HEEIRT I, &G |

v gydda uraR foo (4.8 #Woamo) AR FEREA g§RT Bls S dlel Ufdfad
I YR a8 §-Ual & e o |

H8Iqd,

Ul SWIh [9g® Mud dRIfad i W@ﬁ/@osﬁo/wo—
183—837 /2025 /1481 fa&+Tih 03.01.2025 &I HqH YBUI oyl &bl DL &Y,
S Hregq | 8mue g Ao yddi urear vio feto el faega alRarsHr g9,
AIERWd, dEIYR §RT BIY WM dldd gAdd JAiaRoig yaie (§—Wall)
fqaRoT AIGUST AR MUd HrEAfed & Ul H¥H B SN fdhar T
AT |

STT @ B W JAAH © 6 Y oI H 498 /2015 Y Gl dH
99 T4 UYfqRUT HATT U4 3 H Hio ISR 8Rd dif¥eRvr gri fadid
09.08.2017 ! feal # wran ygtaxol yarg =g A T e & srurer H
SRS IR §RT 309 HRIfeld §M9 708 f&wi® 05.06.2018 @& HEAH A
S A oTel faggd uReIoRll @ faeraedial el uaiaroila el U
Afedl # Adqa ST WA @e $ gfted MRAR gAad 15 ufaerd o e
Tl BIeT B 3Mey FAfd f5d T | o ey B Ul H SwivUs
T # Rerd wawd o fagld uRAIGHRI & fderaddisil @ g1 ATRID
MR YR yaiaRofiy yarg (E—val) P a1 Suctel HRI! Trn‘c‘ﬁ B, forer
ADferd BT g ARG MR TR IRIEUS UGyl 30T dis &l SUciel
ENERSIEIRS

T BrateEy CEeade”, WERF 4P, T0YHOTHD V18, dENIgi-248 006 (ITNTETS), GIAT 0135—2763808, BT 0135—2763500
Regd. Office “Ujjwal™, Maharani Bagh, G.M S, Road, Dehradun-248006 (Uttarakhand), Phone: 0135-2763808, Fax: 0135-2763508 website-waww.ujvnl com



24

AT v b g1 Eﬂ?ﬂ?%%% 319 A 03 fadlir 07.01.2024 &
qegd | olleREd Sdl fagd aRAT & fasraedl #o gddir urak wio oo
BT ABREd Sl fagd uRals T 4 ©ie oM a7l gAa¥ Tiavoig gdrg
(SF—W) CORILIEI ?-Tj ﬁﬂﬂﬁ ufepar (Machenism) Ud GiaRviig yare sien %‘g’
R Precedure JMUFRIT ST & @ T H @R fbar R AT |

SWRIGT & HH A fdwraddl U §—Hel 09.01.2025 (BIRAYR Horws) &
HrEgd | 39T ufiewr fer mar S & e 2—

We like bring in your notice that is past we had installed the measurement
equipment, but due to flood it got washed away. We assure you that we are faking
immediate corrective actions to ensure compliance with the GoUK order dated 05.06.2018,
which mandates strict adherence to the prescribed e-flow requirements for maintaining
river ecology and other related purposes.

In response to your request, we are submitting the following procedure for
glgplajing e-flow in the absence of measurement equipment and the mechanism for its
Draft No. DF/%ZZ%‘??%; the Loharkhet SHP:

o As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters
per second (gmec).

»  During the lean period, average water flow is around 1.473 gmec. 15% of the lean
period water flow is calculated to be 0.221 gmec.

o To ensure compliance with the e-flow requirements during the lean period, we have
reduced the load by around 400 KW, which results in a flow of 0.24 gmec. This
excess walter, which is not used for power generation, is directed back into the river
Jrom the trench wear to maintain the river's ecological flow.

We are in the process of finalizing the reinstallation of the measurement
instruments at the site and will ensure that the e-flow release and monitoring system are in
place at the earliesi.
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2 messages

Urja PMO <urjapmo@gmail.com>
To: Parvativa Power Ltd Ppl <loharkhethap@yahoo.in>
Sir,

With refernce to the above mentioned subject please find enclosed herawith.

Sent frem my iPhona

@] Adobe Scan 7 Jan 2025.pdf
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Parvatiya Power Ltd Ppl <loharkhethep@yahoo.in> Thu, Jan 9, 2025 at 9:37 AM

To: Urja PMO <urjapmo@gmail.com>

Draft No. DFA/240793
Dear Sir,

With reference to your letter No. 03/0ir. U.C./U.C /IPP{P-33 dated 07.01.2024 regarding the daily minimum e-flow
release from the Loharkhet SHP (4.8 MW), we would like to acknowledge the communication received and the
ohservations made by the Uttarakhand Pollution Control Board (UKPCB} regarding the lack of a measurement
instrument at the site,

We sincerely apologize for the oversight in not installing the required e-flow measurement instrument, We like bring in
your notice that is past we had instalied the measurement equipment, but due o flood it got washed away. We assure
you that we are taking immediate corrective actions to ensure compiiance with the GoUK order dated 05.06.2018, which
mandates strict adherence to the prescribed e-flow requirements for maintaining river ecology and other related
purposes.

In response to your request, we are submitting the following procedure for calculating e-flow in the absence of
measurement equipment and the mechanism for its release from the Loharkhet SHP:

» As per design data for generating 1 KW, we require a flow of 0.00086 cubic meters per second (qmec).

« During the lean period, average water flow is around 1.473 gmec. 15% of the lean period water flow is calculated to
be 0.221 gmec.

+ To ensure compliance with the e-flow requirements during the lean period, we have reduced the load by around
400 KW, which results in a flow of 0.24 gmec. This excess water, which is not used for power generation, is
directed back into the river from the trench wear to maintain the river's ecological flow.

We are in the process of finalizing the reinstallation of the measurement instruments at the site and will ensure that the e-
flow release and monitoring system are in place at the earliest.

We understand the impartance of this matter and assure you of our commitment to compliance. Please feel free to
contact us if any further clarification or action is needed.,

Thank you for your understanding and support.

Sincerely,
Parvatiya Power Ltd.

On Tuesday 7 January, 2025 at 02:31:21 pm IST, Ufja PMO <urjapmo@gmail.com> wrote:

Sir,

With refernce to the above mentioned subjact please find enclosed herewith.

Sent from my iPhone
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1-Nov-23 1.473 0221 15.003
2-Nov-23 1.473 0.222 15.071
3-Nov-23 1.473 0.221 15.003
4-Nov-23 1.473 0.222 15.071
Na STHoX2410703 1.473 0.222 15.071
6-Nov-23 1.473 0.221 15.003
7-Nov-23 1.473 0.222 , 15,071
8-Nov-23 1.473 0.222 15.071
9-Nov-23 1.473 0.222 15.071
10-Nov-23 1.473 0.221 15.003
11-Nov-23 1.473 0.222 15.071
12-Nov-23 1.473 0.222 15.071
13-Nov-23 1.473 0.222 15.071
14-Nov-23 1.473 - 0.222 15,071
15-Nov-23 1.473 0.221 15.003
16-Nov-23 1.473 0.221 . 15.003
17-Nov-23 1.473 0.222 15071
18-Nov-23 1.473 0.221 15.003
19-Nov-23 1.473 0.222 15.071
20-Nov-23 1.473 0.222 15.071
21-Nov-23 1.473 0.222 15,071
22-Nov-23. 1.473 0.221 15.003
23-Nov-23 1.473 0.222 15.071
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26-Nov-23 1.473 0.221 15.017
27-Nov-23 1.473 0.221 15,003
28-Nov-23 . 1.473 0.221 15.003
29-Nov-23 1.473 0.222 15,071
30-Nov-23 1.473 0.221 15.003
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ANNEXURE P/9

Inspection Report on assessment of environmental flow for Loharkhet SHP

Introduction:

The Loharkhet Small Hydroelectric Project (4.8 MW) is a Run of the river project developed by
M/s Parvatiya Power Limited. Loharkhet Small Hydroelectric Project is located in Kapkot Block
of Bageshwar District of Uttarakhand, the project is situated at a distance of 208 Km from the
nearest railway station Kathgodam. The powerhouse of the project is situated on the right bank
of the Saryu River near Munar Village on Bageshwar-Kapkot-Munar Road. The diversion site of
the project is about 2.5 Km upstream from the powerhouse. 03 (three) units of 1.6 MW each
have been installed for power generation in the project.

In compliance with OM no. 389/UJVN/01/P.N./C-18 dated 20.01.2025 of Managing Director,
UJVN Ltd and Director, Energy Cell., site inspection of Loharkhet Small Hydroelectric Project
(4.8 MW) was conducted on 27.01.2025 by the following officials: -

1. Shri Gopal Singh, Executive Engineer (Civil)
2. Shri Amit Kumar, Assistant Engineer (Civil)

In pursuit to Hon’ble NGT order dated 09.08.2017 in Original Application no. 498 of 2015 (M.A
No. 628/2016) Pushp Saini Vs MoEF&CC, Gol and others, Government of Uttarakhand (GoUK)
vide their order dated 05.06.2018 directed all the hydro project developers in the State of
Uttarakhand to release minimum e-flow of 15% of the average lean season flow of that river

from their projects.

As per the latest DPR available of loharkhet SHP, 4-year discharge data from 2013 to 2016 is
available in DPR. The 10 daily lean month discharge data (December to March) of Saryu River
at Loharkhet Weir site (As per DPR) is given below:

S. | Month | No.of 2013 2014 2015 2016

No. Days in a Cumec Cumec Cumec Cumec
Block

I Dec 10 1.99 1.96 1.99 ; 1.99

10 1.99 2.00 1.93 1.95

11 1.86 1.95 1.79 1.97

2 Jan 10 1.39 1.60 1.41 1.32

10 1.38 1.52 1.39 1.31

11 1.37 1.50 1.37 1.25

3 Feb 10 1.37 1.01 1.24 141

10 1.26 1.00 1.13 1.41

8 1.23 0.97 1.12 1.29

4 Mar 10 1.31 0.76 0.97 0.91

10 1.46 0.76 0.83 0.88

11 1.33 0.74 0.88 0.88

W 93.01-’1'

X
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N

Average Lean season flow
year wise (December to 1.50 1.31 1.34 1.38
March)

Average Lean season flow

(December to March) 1.38

As per the above data the average lean season flow for loharkhet SHP comes out about 1.38
cumec and 15% of average lean season flow comes out about 0.21 cumec, which will be
mandatory to be maintain for e-flow from the project as per GoUK order dated 05.06.2018.

Methodology:

The discharge of the river was measured using the Area-Velocity method with the help of current
meter in the upstream and downstream of the diversion site of Loharkhet project.

Observation and Findings:

The discharge of the Saryu River upstream of the diversion site was found 1.92 cumec and the
discharge of the river downstream of the diversion site was found 0.45 cumec which is released
as environmental flow (E-flow) from the project. The environmental flow (E-flow) 0.45 cumec
released from the project on 27.01.2025 is more than the minimum e-flow (0.21 cumec)
mandatory to be maintained from the project in compliance to GoUK order dated 05.06.2018.

Gauge & discharge site has not been established at the project site by M/s Parvatiya Power
Limited. Further, there is no instrument installed at diversion site for measurement of e-flow.
The representative of M/s Parvatiya Power Limited present at the site has informed that at
present the measurement of environmental flow is done manually on daily basis.

5
0\\"’/ A
A 4

(Amit Kumar) (Gopal Singh)
Assistant Engineer (Civil) Executive Engineer (Civil)
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Release of flow from project to river

D)ﬂo" ”"V(

A



Draft No. DFA/240793 36 191 Attachment:AnﬂgﬁN%iIﬂREm

9
|- /1-1/2025-05/03(Re)/2024, efile 70643

e,
R0 AR gy,
4fea,
TGS I |
Jar ¥,
0 gddrg grax fao,
AERAT, IYER |

Sl AT BT : I, | 4-BRa, 2025

five: dER™Ea @y oa faga oREen (4.8 #Hoaw) § Had Wi yaE B8
15 s e B

wEe,

G SwE fwa & = e s & fb A0 WSt wRa it
(NGT) §RT Hf MTde WR-498 /2015 H AT H =74 WATaRNT YAl & Hael
el 00082017 @1 wRA QY & AU ¥ Foil fAUFT FRT 9 GEAT-708,
fai® 05062018 @ AEgd ¥ SwRAvS I A Rera wwwd e fagd uRaermel @
qie / avot / o @ et s g wataweirn Hged vd qfedl # |ad S
maﬁﬁ?@ga%fgf@mﬁ?a?mﬁwwmaaﬁﬁqﬁmmmﬁ%gm
fofa f T B

2— Yool © f& Execution application No. 45 of 2024 Ganesh Singh Panchal vs
State of Uttarakhand & ors reg. H HI0 ?ﬂ?ﬁ?l SEGREIC GRS 71’5‘ ool gy gika T
fBip 15012025 & U A WA ®R W R W FEuEER, 9"
v, gordied o / Feers Sl @ grr 1fdd |fafd g1 fasid 27.01.2025 &1
ABRET RIS @1 R F18err oed g3 AUl ST aRe § 3aid ST B
f5 omua g 2O aRESHT A §-vell @ A Sfe MR W AR w9 9 @
Sl & e gRareET & 5 fewmet Jue %g @13 Gauge U4 Discharge site I
& @ T ¥ W € gRAS § SEauE Wise W STl @ A vq Shd
TUGHIOT T T8 {5 T g |

qa 39 WER W Y UE ded @ QY g © & <Faw qaiawi yare
(E—vel) OIS WM @ gEaddr 63 oM ®q 59 99 @ fuia gF @1 ol 9
e @ Wioy BT IR @ SiEaud dise W fSwErs A @ foy Suged
ST /A wfd fd Wi, frad & s ol | Bl oF arddl $-udl @
Jad Ganfid 21ids! (Continuous verifiable data) @1 UT BT ST 6 |

HadH,

(m‘ﬁ;i{m




Annexure-VI
Draft No. DFA/240793 367 Attachment:'l\n%e}(]u(ree\é to 9.pdf

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 45/2024
In
Original Application No. 498/2015

IN THE MATTER OF:
GANESH SINGH PANCHAL ..PETITIONER
VERSUS
STATE OF UTTARAKHAND & ORS ..RESPONDENTS
INDEX
SR. Particulars Page
No. No.

1. | COMPLIANCE AFFIDAVIT PURSUANT TO THE
ORDER DATED 20.02.2025 ON BEHALF OF THE
RESPONDENT NO.4 (PARVATIYA POWER PLANT| 1-4
LTD, HYDRO ELECTRIC POWER PLANT)

2. | ANNEXURE R-1

A copy of the report on the Weir Design prepared by the
Civil Engineering Department Sustainability Cluster,
UPES with respect to Parvatiya Power Plant Ltd

3. | ANNEXURE R-2 (Colly)

A copy of the Photographs depicting the installed and 14-15
operational Water Flow Discharge Measurement
4. | Proof of Service -16-

5-13

FILED BY
S A

SAURABH RAJPAL & AKSHAT AGARWAL
(ADVOCATE FOR THE RESPONDENT NO.4)
OFFICE:-D-206, 2"° FLOOR,

LAJPAT NAGARI,

NEW DELHI-110024

MOB: -9971792885

E-MAIL: -advocatesaurabhrajpal@gmail.com

PLACE - NEW DELHI
DATE - 14.04.2025
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 45/2024
In
Original Application No. 498/2015

IN THE MATTER OF:

GANESH SINGH PANCHAL ..PETITIONER
VERSUS

STATE OF UTTARAKHAND & ORS ...RESPONDENTS

COMPLIANCE AFFIDAVIT PURSUANT TO THE ORDER
DATED 20.02.2025 ON BEHALF OF THE RESPONDENT NOA4
(PARVATIYA POWER PLANT LTD, HYDRO ELECTRIC POWER

PLANT)

MOST RESPECTFULLY SHOWETH:

1. That the present Compliance Affidavit is being filed on behalf of
the Respondent No.4 (Parvatiya Power Plant Ltd, Hydro Electric
Power plant) pursuant to the order dated 20.02.2025 passed by this
Hon’ble Tribunal in the captioned matter.

2. That this Hon’ble Tribunal vide its order dated 20.02.2025 in the
captioned matter granted liberty to the Respondent No.4 to instal
the Water Discharge Measurement Device in 45 days. That the
relevant paras of the order dated 20.02.2025 passed by this Hon’ble
Tribunal is reproduced herein below for ready reference:

“9. Learned counsel for Respondent No. 4 has submitted that
respondent number 4 requires 45 days’ time for installation

of the Discharge Measurement Devices.
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10. Respondent No. 4 is granted 45 days’ time for installation
of the Discharge Measurement Devices”.

3. That the in compliance of the order dated 20.02.2025 passed by this
Hon’ble Tribunal in the captioned matter, the Respondent No.4
herein after consultation with the experts got constructed the Sharp
Crested Rectangular Weir Design to measure the minimum flow of
15-20% of the average lean season flow in the river. That the Sharp
Crested Rectangular Weir Design (Water Flow Discharge
Measurement) measures the flow of water being released from the
intake of project in question. That a report has been prepared on the
Weir Design by an expert institute i.e., Civil Engineering
Department Sustainability Cluster, UPES with respect to Parvatiya
Power Plant Ltd/ Respondent No.4 herein.

A copy of the report on the Weir Design prepared by the Civil
Engineering Department Sustainability Cluster, UPES with respect
to Parvatiya Power Plant Ltd is annexed herewith and marked as
ANNEXURE R-1.

A copy of the Photographs depicting the installed and operational
Water Flow Discharge Measurement is annexed herewith and
marked as ANNEXURE R-2 (Colly).

4. That it is further submitted that the Respondent No.4 in complete
compliance of this Hon’ble Tribunal order dated 20.02.2025, the
Flow Discharge Measurement Devices was duly installed on
30.03.2025 and became operational on 02.04.2025. Thereafter, the
it was duly informed to the State Authorities qua the said
compliance and pursuant to which inspection of project in question

was carried out by the State Authorities on 04.04.2024. Hence, the
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said compliance of the order has been made within the 45 days from
the date of passing the order.

5. That the supporting Affidavit has been annexed along with this
Additional Affidavit.

FILED BY

THROUGH

S ek

SAURABH RAJPAL & AKSHAT AGARWAL
(ADVOCATE FOR THE RESPONDENT NO.4)
OFFICE:-D-206, 2"° FLOOR,

LAJPAT NAGAR I,

NEW DELHI-110024

MOB: -9971792885

E-MAIL: -advocatesaurabhrajpal@gmail.com

PLACE - NEW DELHI

DATE - 14.04.2025
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 1
NEW DELHI
E.A NO. 45 OF 2024
IN
ORIGINAL APPLICATION NO. 498/2015

IN THE MATTER OF:

GANESH SINGH PANCHAL  APPLICANT
VERSUS .
STATE OF UTTARAKHAND & ORS ...RESPONDENTS
AFFIDAVIT

[,Rajesh Upadhyay, S/o Harish Chandra Upadhyay, Aged About35
Years, R/o. H. No. 05 Waja Dewaldhar Bageshwar,
Uttarakhand Authorized representative of the Parvatiya
Power LIT. do hereby solemnly affirm and declare as under:

L That I am the Respondent No./ 4 in the instant Original
Application and I am well conversant with the facts and
circumstances of the case and thus competent to swear this
affidavit.

2. That the accompanying compliance Affidavit have been drafted
under my instructions, which [ have read and understood. I
further state that the averments made therein are true and
correct to my knowledge and belief.

3. That tlse Annexures filed along with the reply are true copy of

TN

Qs(%%gif"cfespective originals. - W
250 XA
peT N
& 5 PRERANENT
e L -
° ; ' Loh ro Electric
\\Q?Q(\ebﬁi%QGVERIFICATION 5 ¥ aIr.oh‘:arkhyet Distt.-Bageshwar
e 15 APR 107 Uttarakhand

~ Verified at Uttarakhand, on this day of April 2025 that the
conrtents of my aforesaid affidavit: are true and correct to my
knowledge and belictf. No part of.it. is false nor anything material

has been concealed therefrom. | 15 APR 2075
NOTARY REGISTER.. @%M
Page No. ... % DERONEN
® s00s0eurdroseseccacsroeetsessesed s T

\ Sl. No. .. L4 X Parvatiya Power Ltd.

A\ R. No T R A " Loharkhet Hydro Electric Power Plant

<3 * NO. csaneesiiininrarenseerannnennennnnnnne Loharkhet Distt.-Bageshwar
Date ../K/LOSA20eN . . Wiiarakie

ATTESTED

NOTARY PUBLIC
10 DE| 41 (INDIAY - 4
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ANNEXURE R-1

YUPES

UNIVERSITY OF TOMORROW

Report on

WEIR DESIGN

Name of Site: Loharkhet Hydro Electric Power Plant, Loharkhet, Distt. Bageshwar,
Uttarakhand

Submitted to:
Parvatiya Power Ltd.

Submitted by:
Civil Engineering Department
Sustainability Cluster, UPES
Energy Acres, P.O. Bidholi Via Prem Nagar
Dehradun 248007 (Uttarakhand) India
Ph.: +91.135.2102690,91, 2776093, 95 Fax: +91.135.2776094
Web: www.upes.ac.in

Page |1
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SUMMARY REPORT ON THE WEIR DESIGN

A. Project information

1.
2.

N oo o &

Project Title: Design of a weir for flow estimation for lean flow (0.05 to 0.30 m®/s).

Principal Investigator: Dr. Kuldeep Swarnkar, Assistant Professor, Department of
Civil Engineering, Sustainability Cluster, School of Advanced Engineering, UPES

Co-Principal Investigator: Dr. Rahul Silori, Associate Professor, Department of Civil
Engineering, Sustainability Cluster, School of Advanced Engineering, UPES

Pl and Co-PI’s Institution: UPES, Bidholi Campus, Dehradun-248007

Date of Commencement: 27" March 2025

Approved Date of Completion: 30" March 2025 (On extremely urgent basis)
Objective for the Project:

The objective of the project is to design a weir for lean flow that can estimate a flow
from 0.05 m®/s to 0.30 m®/s.

The data provided is as follows:

Channel Geometry Data:

Lateral profile of the channel = 23 m RCC Channel
Bed elevation data = 0.4 m

Hydrological Data:

The minimum flow rate of river during lean season flow = 0.05 m%/s
Maximum flow rate of river during lean season flow = 0.30 m®/s
Water/bed Levels: No seasonal variations at bed level.

Geotechnical Data:

The channel is made up of RCC.
Soil Properties: Soil type, bearing capacity, and permeability = NA
Foundation Conditions: Depth to bedrock = NA

Environmental Data:

Sediment Transport: Sediment load = NA
Particle size distribution = 0.002 mm to 20 mm

Ecological Impact: Potential effects due to construction of weir on local flora and
fauna, including fish migration= No ill effects to ecological system.

Page | 2
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B. Project Outcomes

1. Brief description of the project’s requirements:

The project aims to construct a weir for flow measurement during lean flow. Mainly there
are three types of weirs namely, Broad crested, Ogee crested, and Sharp crested. Based on

the channel’s conditions and requirements, we recommend having contracted sharp crested

rectangular weir that can have portable weir plate. The weir can be dismantled during storm

weather flow, and it will not cause an obstruction in the flow. A sharp-crested weir consists
of a vertical flat plate with a sharp edge at the top (the crest), placed in an open channel so
that the liquid must flow over the crest to drop into the pool below the weir. In sharp crested
weirs we have mainly three types: Rectangular, V-notch, and trapezoidal. For this case
rectangular weir will be suitable as per the discharge range. Again, as the width of the reach
is 23 m so it is not feasible to have a rectangular sharp crest weir throughout the width of

the reach. Hence, concluding all requirements and conditions contracted sharp crested

rectangular weir will be best suitable. A cross-section and projection of the required weir

is shown in Figure 1. Also, the weir can be designed in a way that it can be dismantled

during storm weather flow and for this purpose, it should have portable weir plate.

Figure 1: A contracted sharp crested rectangular weir and its side view.

Illustrations in Figure 1 are summarized here:

h1: Depth of the flow over the crest of the weir (in upstream).

p1: Depth of water from channel bed to crest of the weir (in upstream).
B1: Width of the channel, and bc: Width of the crest.

Page | 3
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Some of the basic terminology used in connection with sharp-crested weirs are:

Drawdown occurs upstream of the weir plate due to the acceleration of the water as it
approaches the weir. For that the depth of the flow should be measured upstream (3-4 times
of the hy). The term Nappe is used for the sheet of water flowing over the weir. Free flow
is the flow condition over a sharp-crested weir when there is free access to air under the

nappe.

2. Design of the weir
When we design a weir, it requires several data sets such as:

(i) Detailed topographic survey
(if) Collection of hydrological, sediment and evaporation data
(iii) Surface and sub surface investigation including laboratory tests
(iv) Diversion requirements
(v) Construction material
(vi) Communication system

(vii) Other miscellaneous studies.

For these data sets detailed investigations need to be carried out and based on that basic
components can be designed such as: upstream protection arrangement, type and design of
crest, stilling basin, downstream protection arrangement, divide walls, fish pass, under
sluices, abutments, guide bunds etc.

In the present case, an RCC structure is already there (Figure 2) and it is required to have a
small weir just for measurement of the lean flow ranging from 0.05 to 0.30 m®/s. For this
design, based on the available data it is suggested that a contracted sharp crested rectangular
weir can function well. Also, it will be feasible to have portable weir plates in this case. In
storm weather, the weir plates can be removed and stored to be used for the lean flow
whenever it occurs. In this way neither will the weir be affecting the flow and nor will it be

getting damaged.
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Figure 2: A phciograph from éite.

As shown in the photograph the slope of the channel is sufficient to retard depth of flow in
downstream. Since water won’t be accumulating downstream during the lean flow, the
height of the crest can be taken as 0.15 m from the bed level. Now, the relationship between
the flow and depth of the water over the crest of the contracted sharp crested rectangular
weir can be defined by the Kindsvater-Carter equation as follows:

Q= [61 (%) + cz] (b, — 0.003)(hy + k,)'5 (Equation 1)

Where, “Q” is the flow (m®/s); “C1 and C” are site specific coefficients; “h:” is the depth
of the flow over the crest of the weir (to be measured 3-4 times of the hmax in upstream) in
meters; “p1” is the depth of water from channel bed to crest of the weir (in upstream) in
meters; “b¢” is the width of the crest in meters; and “ky” value is also site-specific and for

reference it can be used from the Figure 3 shown below in meters.

value of Ky, in metres
0.005
0.0043 .
0.003 %& 5636
L 7
).0024 0024
0.001
expected tolerance on Kb-:t 0.0003 m

-0.001 l I I 0.0009}

0 0.2 0.4 0.6 0.8 1.0 1.2

ratio bc/B1

Figure 3: Values of kp, as a function of b/B.
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As the equation is too specific and difficult to apply on site so it can be used in a simplified
way based on some conditions. The following equation provides simplified calculations

for discharge:
Q = 1.84(b, — 0.2hy)(h,**) (Equation 2)

Here, the nomenclature is the same as for Equation 1 and the minimum criteria for applying
this equation is as follows:

1. (By—b.) = 4h

2. (hy/b) <05

3. 0.04m <h, <0.14m

4. b, =0.30m
Further simplifying the Equation 1 by using bc = 3m,

Q = 1.84(3 — 0.2h;)(h;*®) (Equation 3)

Now, on the basis of Equation 3 and using the observed value of hy, the discharge can be
calculated at the site. Note that the value of h; is in meters and the discharge Q is in m%/s.

Dimensions for the fully contracted sharp crested rectangular weir:

Carrying out computations using discharge equations, the appropriate dimensions for the weir

are as follows:

Width of the channel (B1) = 23 meters (given)

Width of the weir opening (bc) = 3 meters

Depth of the water from channel bed to weir crest (p1) = 0.15 meters

hmax = 0.14 meters (for flow) + 0.01 meters of free board

Total height of the weir plate from RCC channel bed = 0.30 meters

Width of the channel to be obstructed = 23 — 3 = 20 meters

For obstruction of the flow, an RCC wall of width 0.30 m and height 0.30 m is already

constructed at the site.
Dimensions of the plate for weir opening =3 m x 0.15 m

Thickness of the weir plate =8 mm

Page | 6
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The drawings for contracted sharp crest rectangular weir

1. Weir plate:

e The weir plate can be 3.5 m x 0.35 m.

e It can be fixed in mortar from bottom after inserting it, 5 cm below bed. On both sides
it can be supported by RCC, because of that width of 0.2 meters is considered on both
sides.

e In between RCC wall and nappe remaining 0.05 m width on both sides of the weir
plate is required to act as a vent to have free flow condition.

e The opening of the weir will be 3m x 0.15 m.

e The thickness of the weir plate can be 8 mm.

e The weir plate should be attached to the RCC wall in a manner that there should be
no leakages of the water.

e The weir plate should be aligned with the upstream surface of the RCC wall.

e Adrawing of weir plate as per these dimensions is shown below:

0.05m 0.
] |
11

OOSmJ—_

/

+o

5m
|
|

=

i B
.15

3

|

o
3

_|

~02m 3.1m ~02m

[ weir plate embedded in RcC [l Weir plate [[] Space for flow

Figure 4: Drawing of the weir plate.

2. Sharp edges of the weir plate:

e The weir plate has a thickness of 8 mm.

e To have a free flow condition of the flow over the weir, the weir plate should have
sharp crest and sides for opening edges.

e The opening of the weir should have a thickness of 2 mm in left, right, and bottom (it

will be required for smooth free flow).
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Both sides and bottom of the opening should be perpendicular to the direction of the

flow.

The crest of the weir should be aligned parallel to the water level. That means it
should not have any tilt.

The drawing for the sharp crest and sides is shown in Figure 5.

Flow

2 mm

sharp edge

—
45 min

Figure 5: Flow-wise enlarged view of crest and side corner with cross-section over a sharp-

crested (thin-plate) weir.

3. Arrangement of weir plate to the RCC wall:

All plates should be arranged together with supports using nuts and bolts of 15 mm
diameter.

All supports should be attached to the RCC channel bed using 15 mm bolts of
appropriate length (as per the strength of the bed).

Side supports on the left and right should also have bolts fixed inside walls.

All the joints should have a 5 mm rubber layer between plates and supports for water
tightness.

Once the structure has been deployed it will form a weir for discharge measurement
in the range of 0.2 to 2 m%/s. The arrangement of the structure will look as shown in
Figure 6.
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Figure 6: A view of the \‘/\'/e“ir‘once it gets deployed at the site.

e Also, note that the discharge will deviate in a narrow range based on the unrecognized

site conditions.

e The discharge values from Equation 3 need to be cross checked with the actual
discharge at the site.

e Once the weir is constructed the calibration of weir will take place and that will result
in a final site-specific updated equation for the discharge measurement based on the
height of the flow.

e Please reach out to us for calibration purpose after the construction work is

completed.

SZp A
(True Copy)
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ANNEXURE R-2
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Advance Service in Ganesh Singh Panchal Vs. state of Uttarakhand EA No. 45/2024

1 message

Saurabh <saurabhrajpal.sc.aor@gmail.com> Tue, Apr 15, 2025 at 6:10 PM
To: ganeshsinghpanchal@gmail.com

Respected Sir,

Kindly find attached herewith the Advance Service of compliance affidavit in Ganesh Singh Panchal Vs. State of Uttarakhand &
ORS EA No. of 45 of 2024.

Thanks & Regards

Saurabh Rajpal
Advocate for the Respondent No. 4

.D Pushp Saini Additional Affidavit.pdf
3939K
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BEFORE THE HON’BLE NATONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. NO. 1292 OF 2024
RENUMBERED AS

Execution Application No. 45 of 2024
IN
O.A. No. 498 of 2015

IN THE MATTER OF:
GANESH SINGH PANCHAL ... APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS. ...RESPONDENTS
INDEX
S. No. Particulars Pg. No.
L. Response Affidavit on behalf of District L
Magistrate, Bageshwar
2 Annexure R1
Copy of the letter dated 02.04.2025 bearing
number 569/20-J.A./2024 sent by the Additional 8

District Magistrate, Bageshwar to the Sub-
Divisional Magistrate, Kapkot.

3: Annexure R2

Copy of letter dated 07.04.2025 bearing number
950/P.A./Miscellaneous/2024-25 along with 9
supporting photographs and technical report sent
by Additional District Magistrate, Kapkot to
District Magistrate, Bageshwar.

21
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4, Annexure R3

Copy of the daily hourly report of water flow of
the Loharkhet small hydroelectric project dated
05.04.2025, 06.04.2025 and 07.04.2025.

S Annexure R4

Copy of the letter dated 08.04.2025 bearing 25
number 645/20-J.A/NGT/2024-25.

o)
b2
i
(R
N

6. Annexure RS

Copy of the letter dated 12.04.2025 dated bearing 26

number PPL/KAP/03/107/210

THROUGH COUNSEL
Place: Dehradun, Uttarakhand ADARSH CHAMOLI
Date: 16.04.2025 Counsel For District Magistrate,

Bageshwar

Panel Counsel for State of Uttarakhand
5, Lawyers’ Chamber Block-1,

Delhi High Court, New Delhi — 110003
Mobile: 8375955697

Email: adarshchamoli93@gmail.com
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BEFORE THE HON’BLE NATONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. NO. 1292 OF 2024
RENUMBERED AS

Execution Application No. 45 of 2024

Ry (Y -
B 1 O.A. No. 498 of 2015

IN THE MATTER OF:

GANESH SINGH PANCHPATI ... APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS. -..RESPONDENTS

RESPONSE AFFIDAVIT ON BEHALF OF DISTRICT
MAGISTRATE, BAG ESHWAR

[, Ashish Kumar Bhatgain, S/o
Shri Chitramani Bhatgain, aged
about 43 years, presently posted as

District Magistrate, Bageshwar,

Uttarakhand:
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[, the above name deponent, do hereby solemnly affirm and stated as

hereunder:

1. That the deponent is presently posted as District Magistrate,
Bageshwar, Uttarakhand i.e. in the present matter as such he is fully
conversant with the facts of the case and competent to swear the

present Affidavit.

2.  That this Hon’ble Tribunal, vide order dated 20.02.2025 has granted 45
days’ time to Respondent No. 4 to install Discharge Measurement
Devices and had further directed the Deponent along with
Superintendent of Police, Bageshwar to ensure compliance by
Respondent No. 4 of this Hon’ble Tribunal’s said order dated
20.02.2025. The relevant portion of the said order dated 20.02.2025 is

reproduced here as under:

10. Respondent No. 4 is granted 45 days’ time for installation of
the Discharge Measurement Devices.

11. In case of failure to do so, the Respondent No. 4 will not be
allowed to carry out any further operations and the District
Magistrate, Bageshwar, the Superintendent of Police, Bageshwar
and Regional Officer, UKPCB, Bhageshwar are directed to ensure
compliance with this order.

A

"
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3. In compliance of the aforesaid order dated 20.02.2025, the Additional
District Magistrate, Bageshwar, vide letter dated 02.04.2025 bearing
number 569/20-J.A./2024, directed the Sub-Divisional Magistrate,
Kapkot and other technical officers to investigate the matter and
necessary instructions were also issued to the Superintendent of Police
Bageshwar and the Manager of Respondent No. 4 i.e. M/s Parvatiya
Power Ltd. Copy of the letter dated 02.04.2025 bearing number

569/20-J.A./2024 is annexed as Annexure R1.

4. That in compliance of the aforesaid letter dated 02.04.2025, an
inspection with respect to the installation of the Discharge
Measurement Devices at the premises of Respondent No. 4 was

conducted on 04.04.2025 by the following individuals:

a. Sub-Divisional Magistrate, Kapkot

b. Executive Engineer, Electricity Distribution Division, U.P.C.
Ltd. Bageshwar

c. Executive Engineer, Irrigation department (Shichai Vibhag)
Kapkot

: d. Additional Engineer (A.E) (Mechanical), Construction
~ /% Division, PWD, Kapkot.

At the time of the inspection, a “fully contracted sharp crested
rectangular wire” designed by University of Petroleum and Energy

Studies Dehradun (UPES) was installed on the spot to measure the

12
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flow of water released into the Saryu river by Respondent No. 4,
Parvatiya Power Limited, through which the flow of water released
into the river is measured before being used for power generation, and
a CCTV camera was also installed on the spot to monitor the gap in the

water level in the said device.

6. During the inspection, the depth of water to be released was measured
to be 0.12 m by the said device and on calculating this depth as per the
design and formula provided by the University of Petroleum and
Energy Studies Dehradun (UPES), the amount of water to be released

has been estimated to be 0.23 cumec.

7. That as per the site inspection conducted by the Uttarakhand Jal Vidyut
Nigam Limited (UJVNL) on 27.01.2025 (Annexure P-9, Response
Affidavit of Respondent No. 2), the average lean season flow for the
Loharkhet SHP of Respondent No. 4 is 1.38 cumec and therefore, the
amount of water to be released being 0.23 cumec is 16.60% of the
aforesaid 1.38 cumec which is more than 15% being the minimum
requirement as directed by this Hon’ble Tribunal in its final order dated

2 R?\\‘\ogms.zon passed in O.A. No. 498 of 2015. Apart from this, it was

d,al‘so seen that after releasing the full flow of the river in the trench

- @\Q
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8. The representative of Respondent No. 4 present at the site was also
directed to make arrangements for online display of the CCTV camera
installed at the site and to make arrangements for proper lighting for
monitoring the readings at night and to install night vision CCTV
camera as well as ensure that the daily report of the flow of water
released into the river per hour is made available to the District

Magistrate Bageshwar through the Sub-Divisional Magistrate Kapkot.

9. Compliance report regarding completion of installation work was
submitted by the Additional District Magistrate, Kapkot on 08.04.2025,
vide letter dated 07.04.2025 bearing number
950/P.A./Miscellaneous/2024-25 along with supporting photographs

and technical report a copy of which is annexed as Annexure R2.

10. Apart from the above, daily hourly report of water flow of the
hydroelectric project dated 05.04.2025, 06.04.2025 and 07.04.2025 has
also been submitted at the office of the deponent for compliance and

the same are annexed as Annexure R3.

11. It is also noteworthy that the main responsibility of keeping proper

2
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letter dated 08.04.2025 bearing number 645/20-J.A./NGT/2024-25 was
also sent to the Executive Engineer, Irrigation department, Kapkot,
District Bageshwar as well as to the Executive Engineer, District-Small
Water Projects, UTVN Limited, Dharchula, District Pithoragarh. Copy
of the letter dated 08.04.2025 bearing number 645/20-J.A./NGT/2024-

25 is annexed as Annexure R4.

12. That further, the Project Manager of Respondent No. 4 has intimated to
Uttarakhand Pollution Control Board vide its letter dated 12.04.2025
bearing number PPL/KAP/03/107/210 that Discharge Measurement
Gauge for measuring the minimum e-flow of the river as well as the at
the intake of the project has been installed. Copy of the letter dated

12.04.2025 dated bearing number PPL/KAP/03/107/210 is annexed as

Annexure RS.

13. That the contents of the Affidavit have been prepared under the
instructions of the deponent and the same are true and correct and

nothing material and has been concealed therefrom.

E

/
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14. That the deponent undertakes to comply with any further directions

that this Hon’ble Tribunal may pass in the present matter.

ONENT
VERIFICATION
Verified at Bageshwar, Uttarakhand on 16 day of April 2025 that the
contents of the above affidavit are true and correct to the best of my
knowledge and belief, no part of it is false and nothing material has been

concealed therefrom.
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Measurement Devices.
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police, Bageshwar and Regional Officer. UKPCB, Bageshwar are directed to ensure
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(s

Report on

WEIR DESIGN

Name of Site: Loharkhet Hydro Electric Power Plant, Loharkhet, Distt. Bageshwar,

Uttarakhand

Submitted to:
Parvatiya Power Ltd.

Submitted by:
Civil Engineering Department
Sustainability Cluster, UPES
Energy Acres, P.O. Bidholi Via Prem Nagar
Dehradun 248007 (Uttarakhand) India
Ph.: +91.135.2102690,91, 2776093, 95 Fax: +91.135.2776094
Web: www.upes.ac.in
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SUMMARY REPORT ON THE WEIR DESIGN

A. Project information

1.
2.

2]

7.

Project Title: Design of a weir for flow estimation for lean flow (0.05 to 0.30 m*/s).

Principal Investigator: Dr. Kuldeep Swarnkar, Assistant Professor, Department of
Civil Engineering, Sustainability Cluster, School of Advanced Engineering, UPES

Co-Principal Investigator: Dr. Rahul Silori, Associate Professor, Department of Civil
Engineering, Sustainability Cluster, School of Advanced Engineering, UPES

PI and Co-PI’s Institution: UPES, Bidholi Campus, Dehradun-248007

Date of Commencement: 27" March 2025

Approved Date of Completion: 30" March 2025 (On extremely urgent basis)
Objective for the Project:

The objective of the project is to design a weir for lean flow that can estimate a flow
from 0.05 m%/s 10 0.30 m'/s.

The data provided is as follows:

Channel Geometry Data:

Lateral profile of the channel =23 m RCC Channel
Bed clevation data =0.4 m

Hydrological Data:

The minimum flow rate of river during lean season flow = 0.05 m’/s
Maximum flow rate of river during lean season flow = 0.30 m’/s
Water/bed Levels: No seasonal variations at bed level.

Geotechnical Data:

The channel is made up of RCC.
Soil Properties: Soil type, bearing capacity, and permeability = NA
Foundation Conditions: Depth to bedrock = NA

Environmental Data:

Sediment Transport: Sediment load = NA
Particle size distribution = 0.002 mm to 20 mm

Ecological Impact: Potential effects due to construction of weir on local flora and
fauna, including fish migration= No ill effects to ecological system.
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B. Project Outcomes

1. Brief description of the project’s requirements:

The project aims to construct a weir for flow measurement during lean flow. Mainly there
are three types of weirs namely, Broad crested, Ogee crested, and Sharp crested. Based on
the channel’s conditions and requirements, we recommend having contracted sharp crested

rectangular weir that can have portable weir plate. The weir can be dismantled during storm

weather flow, and it will not cause an obstruction in the flow. A sharp-crested weir consists
of a vertical flat plate with a sharp edge at the top (the crest), placed in an open channel so
that the liquid must flow over the crest to drop into the pool below the weir. In sharp crested
weirs we have mainly three types: Rectangular, V-notch, and trapezoidal. For this case
rectangular weir will be suitable as per the discharge range. Again, as the width of the reach
is 23 m so it is not feasible to have a rectangular sharp crest weir throughout the width of

the reach. Hence, concluding all requirements and conditions contracted sharp crested

rectangular weir will be best suitable. A cross-section and projection of the required weir
is shown in Figure 1. Also, the weir can be designed in a way that it can be dismantled
during storm weather flow and for this purpose, it should have portable weir plate.
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Figure 1: A contracted sharp crested rectangular weir and its side view.

Illustrations in Figure 1 are summarized here:

h;: Depth of the flow over the crest of the weir (in upstream).

p1: Depth of water from channel bed to crest of the weir (in upstream).
Bi: Width of the channel, and be: Width of the crest.
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Some of the basic terminology used in connection with sharp-crested weirs are:

Drawdown occurs upstream of the weir plate due to the acceleration of the water as it
approaches the weir. For that the depth of the flow should be measured upstream (3-4 times
of the hy). The term Nappe is used for the sheet of water flowing over the weir. Free flow
is the flow condition over a sharp-crested weir when there is free access to air under the

nappe.

2. Design of the weir
When we design a weir, it requires several data sets such as:

(1) Detailed topographic survey
(ii) Collection of hydrological, sediment and evaporation data
(iii) Surface and sub surface investigation including laboratory tests
(iv) Diversion requirements
(v) Construction material
(vi) Communication system

(vii) Other miscellaneous studies.

For these data sets detailed investigations need to be carried out and based on that basic
components can be designed such as: upstream protection arrangement, type and design of
crest, stilling basin, downstream protection arrangement, divide walls, fish pass, under
sluices, abutments, guide bunds etc.

In the present case, an RCC structure is already there (Figure 2) and it is required to have a
small weir just for measurement of the lean flow ranging from 0.05 to 0.30 m?/s. For this
design, based on the available data it is suggested that a contracted sharp crested rectangular
weir can function well. Also, it will be feasible to have portable weir plates in this case. In
storm weather, the weir plates can be removed and stored to be used for the lean flow
whenever it occurs. In this way neither will the weir be affecting the flow and nor will it be
getting damaged.
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Figure 2: A ph&iograph from site.

As shown in the photograph the slope of the channel is sufficient to retard depth of flow in
downstream. Since water won’t be accumulating downstream during the lean flow, the
height of the crest can be taken as 0.15 m from the bed level. Now, the relationship between
the flow and depth of the water over the crest of the contracted sharp crested rectangular
weir can be defined by the Kindsvater-Carter equation as follows:

o= [c (%) + G| (be — 0.003) (hy + k)" (Equation 1)

Where, “Q” is the flow (m¥/s); “Ci and C2” are site specific coefficients; “hy” is the depth
of the flow over the crest of the weir (to be measured 3-4 times of the hmax in upstream) in
meters; “pi” is the depth of water from channel bed to crest of the weir (in upstream) in
meters; “b.” is the width of the crest in meters; and “ky” value is also site-specific and for

reference it can be used from the Figure 3 shown below in meters.

value of Ky, in metres
0.005

0.0043 -
s\
0.003
e
T i l
Umd— |
expected tolerance on K= * 0.0003 m
001 | | | 00009}
0 02 04 06 08 10 1.2
ratio I:cfh

Figure 3: Values of ks, as a function of b/B.
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As the equation is too specific and difficult to apply on site so it can be used in a simplified

way based on some conditions. The following equation provides simplified calculations

for discharge:

Q = 1.84(b. — 0.2h,)(h,"®) (Equation 2)

Here, the nomenclature is the same as for Equation 1 and the minimum criteria for applying
this equation is as follows:

1. (B, —b.) = 4h,

2. (hy/b.) <05

3. 0.04m <h; <0.14m

4. b, =2030m
Further simplifying the Equation 1 by using b. = 3m,

Q = 1.84(3 — 0.2h,)(h, %) (Equation 3)

Now, on the basis of Equation 3 and using the observed value of h;, the discharge can be

calculated at the site. Note that the value of h) is in meters and the discharge Q is in m*/s.

Dimensions for the fully contracted sharp crested rectangular weir:

Carrying out computations using discharge equations, the appropriate dimensions for the weir

are as follows:
e Width of the channel (B) = 23 meters (given)
* Width of the weir opening (b.) = 3 meters
* Depth of the water from channel bed to weir crest (p1) = 0.15 meters
®  hpex = 0.14 meters (for flow) + 0.01 meters of free board
¢ Total height of the weir plate from RCC channel bed = 0.30 meters
¢ Width of the channel to be obstructed = 23 — 3 = 20 meters

* For obstruction of the flow, an RCC wall of width 0.30 m and height 0.30 m is already
constructed at the site.

* Dimensions of the plate for weir opening =3 m x 0.15 m

* Thickness of the weir plate = 8 mm
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The drawings for contracted sharp crest rectangular weir

1. Weir plate:

e The weir plate can be 3.5 m x 0.35 m.

e It can be fixed in mortar from bottom after inserting it, 5 cm below bed. On both sides
it can be supported by RCC, because of that width of 0.2 meters is considered on both
sides.

e In between RCC wall and nappe remaining 0.05 m width on both sides of the weir
plate is required to act as a vent to have free flow condition.

e The opening of the weir will be 3 mx 0.15 m.

e The thickness of the weir plate can be 8 mm.

e The weir plate should be attached to the RCC wall in a manner that there should be
no leakages of the water.

e The weir plate should be aligned with the upstream surface of the RCC wall.

e A drawing of weir plate as per these dimensions is shown below:

Attachment:Annexure 6 to 9.p119
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Figure 4: Drawing of the weir plate.
2. Sharp edges of the weir plate:
e The weir plate has a thickness of 8 mm.

e To have a free flow condition of the flow over the weir, the weir plate should have

sharp crest and sides for opening edges.

e The opening of the weir should have a thickness of 2 mm in left, right, and bottom (it

will be required for smooth free flow).
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e Both sides and bottom of the opening should be perpendicular to the direction of the
flow.

e The crest of the weir should be aligned parallel to the water level. That means it
should not have any tilt.

e The drawing for the sharp crest and sides is shown in Figure 5.

2 mm

45' min

Figure 5: Flow-wise enlarged view of crest and side corner with cross-section over a sharp-
crested (thin-plate) weir.

3. Arrangement of weir plate to the RCC wall:

e All plates should be arranged together with supports using nuts and bolts of 15 mm
diameter.

e All supports should be attached to the RCC channel bed using 15 mm bolts of
appropriate length (as per the strength of the bed).

e Side supports on the left and right should also have bolts fixed inside walls.

e All the joints should have a 5 mm rubber layer between plates and supports for water
tightness.

e Once the structure has been deployed it will form a weir for discharge measurement

in the range of 0.2 to 2 m*/s. The arrangement of the structure will look as shown in

Figure 6.
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* Also, note that the discharge will deviate in a narrow range based on the unrecognized

site conditions.

® The discharge values from Equation 3 need to be cross checked with the actual
discharge at the site.

¢ Once the weir is constructed the calibration of weir will take place and that will result

in a final site-specific updated equation for the discharge measurement based on the
height of the flow.

* Please reach out to us for calibration purpose after the construction work is

completed.
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PARVATIYA POWER LTD.

LOHARKHET SMALL HYDRO ELECTRIC POWER PLANY, LOMARKHET, DISTT- BAGESHWAR
{UTTARAKHAND)

Date 5.04.2025

Time Water Level(M) Water discharge(Qmec)
07:00 0.12 0.23
08:00 0.12 0.23
09:00 0.12 0.23
10:00 0.12 0.23
11:00 0.121 0.23
12:00 0.121 0.23
13:00 0.12 0.23
14:00 0.122 0.23
15:00 0.12 0.23
16:00 0.122 0.23
17:00 0.121 0.23
18:00 0.122 0.23
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PARVATIYA POWER LTD.

LOHARKHET SMALL HYDRO ELECTRIC POWER PLANT, LOHARKHET, DISYT- BAGESHWAR
(UTTARAKHAND)

Date 6.04.2025

Time Water Level(M) Water discharge(Qmec)
07:00 0.12 0.228
08:00 0.12 0.228
09:00 0122 0.233
10.00 0.122 0.233
11:00 0.121 0.230
12:00 0.121 0.230
13:00 0.12 0228
14:00 0.123 0236
15:00 0.122 0233
16:00 0.121 0.230
17:00 0.121 0.230
18:00 0.122 0.233
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PARVATIYA POWER LTD.

(UTTARAKHAND)

Date 7.04.2025

Time Water Level(M) Water discharge(Qmec)
07:00 0.121 0.230
08:00 0.122 0.233
05:00 0.122 0.233
10:00 0.122 0.233
11:00 0.121 0.230
12:00 0.12 0.228
13:00 0.12 0.228
14:00 0.12 0.228
15:00 0.121 0.230
16:00 0.1202 0.228
17:00 0.1205 0.229
18:00 0.1201 0.228
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(Formerly: PARVATIYA POWER (P) LTD.)
Registered & Project Office: 825 Gandhi Chowk, Ranikhet- 263 645 (Uttarakhand)
INDIA, Distt.-Almora, Tel:91-5966-220049&220263,Fax:91 -5963-253435,
E-Mail: loharkhethep @yahoo.in
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